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[Shri Ram Niwas Mirdha)

the Board. The Board reviews all
aspccts of security and law and order
including the sccurity of airports,
other wital installations and places
of historical and religious impcrtance,
besides ensuring constant and effe ctive
vigil at the bordcr. This is about the
actions that have been taken since
the Governor took over.

It was said that we were going to
pressurise the Governor so that he
should make recommendations in a
particular way. 1 can assure the
House through you that we have no
intentions to do so. We have not
done in the past and we have will
never do so in future. (Interruptions).
Hon.Member himsclf said that the
Governor has been sending certain
type of reports and we have ncver
interfcred in what type the reports
are sent. It was only on the basis of
his reports that this action has been
taken.

W:ll, Sir, as far as the Congress
Party is concerned, the Congress
Party has always been intercsted in
the progrcss and prosperity of the
State. (Interruption). It has been
always for a clean administration and
clean politics and we will conti-
nue to pursuc this policy. I am
sure with the coopcration of
the House we will be able to do so.

Sir, a lot of questions , a lot of
problems, have been raised which
b long to the sphere of  sprculation.
All 1 can say on the floor of this House
is that notling will be done which
will be against the law and the Con-
stitution of this Country. Evcrything
that has been donc has been constitu-

tional and in future also we will
continuc to do so.
RESOLUTION ON DRAFT

NATIONAL POLICY ON
EDUCATION, 1986
MR DEPUTY CHAIRMAN :
Shri Narasimha Rao to move the
Resolution,
SHRI DIPEN GHOSH (West
Bergal) : On a point of order. Be-
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on Education, 1986 —
fore the Mirister for Human Re-

ources Development is allowed to
move the Draft Natioral Policy on
Education, I wouldlike tosay thatwe
have submitted as mary as 30 amend-
mernts and rone of them have yet heen
circulated.

SHRI CHITTA BASU (West
Bergal) : As far as I am concerred, 1
waslate ir givirg notice of my amend-
merts,

MR. DEPUTY CHAIRMAN :

The amerdmenrts were received
very late  but they will be
circulated.

SHRI DIPEN GHOSH : They
should be circulated. Otherwise,
how car ore,..

SHRI NIRMAL CHATTERJEE
(West Bengal) : MayI make a sub-
missior ? Itis 1.30. Let us break
forlurch. Let him move the Resolu-
tior, In the meantime the amenrd-
ments may be circulated after lurnch
hour.

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT
AND HOME AFFAIRS (SHRI
P. V. NARASIMHARAO) : Sir, I
move the followirng Resolution :

“This House approves of the
Draft National Policy on Educa-
tion, 1986, laid on the Table of the
Rajya Sabha on the 2nd May,
1986.”

MR DEPUTY CHATRMAN:
You may make the speech if you like.

SHRI P V. NARASIMHA RAO:
I do not propose to make my speech.

MR.DEPUTY CHAIRMAN: All
the Amerdments are received here
but they willbe circulated later. Let
the Amendments be moved now.

Following hon. Members moved
the amendments :

(1) Shri S. W. Dhabe;
(2) Shri Nepaldev Bhattacharjce;
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(3) Shri Ghitta Basu ;
(4) Shri Satya Prakash Malaviya;
(5) Shri Parvathareri Upendra,

SHRI S. W. DHABE (Mahara-
shtra)

1. “That at the end of the Resolu-
tion, the followirg be added :

‘with the following modifications :

(1) “At page 3 in part-II para-
graph 2.1, lire 2— after ‘material’
the word ‘physical’ be added.”

(2) ‘“At page 6, paragraph 3.13,
add at the end—
1

“Though education is includedin
the Cocurrent List, sports isin the
State List, Entry No. 33. The mo-
dern industrial society hasalso creat-
ed rew problems of utilisation
of leisure and providirg healthy re-
creation to rural, urbar. and indus-
trial community. It is, therefore,
recessary to have complete co-
ordirnation. between: the Central and
State Goverrments to orgarize the
programmes of trairirg irstitutiors,
sports coaching for achievirg in-
ternational standards and creating
facilities for building healthy com-
munity and strong ration,”

(3) ““Atpage 9, paragraph 4.8 sub-
para (iii), add at t}  end—

“Training w'll be such so as to
make themsuitable for the jobs which
they can do.”

(4) ‘At page 10, in sub-para (b)
of paragraph 4.12, after ‘the emp-
loyers’ the words‘through the trade
urion organisations of irndustrial
workers, rural labour ard of other
employees® be added.”

(5) ““At page 20, paragraph 6.17
add at the end—

‘and also trade uniorn 1. wai-
ker’s education.”
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(6) ‘“Atpage 20, paragraph 6.19,
add at the end—

“The AllIrdia Gourcil for Tech-
nical Educatior will also have statu-
tory powers to grant permission or
refuse permission for startirg the
engireering colleges or technical ins-
titutions ard also takes steps for pro-
hibiting  sub-standard technical
education institutions, ircluding
the power to order closure of such insti-
tutions.”

(7) ‘“Atpage24-25,paragraph8 21
add at the end—

‘In 1980, a National Sports Po-
licy had beern: formulated by a Go-
mmittee appointed by the All India
Council of Sports. In pursuarce of
this policy the Government of
India passed a Resolution: and had
finalised a 16-poirit Nationczl Sports
Policy and anrounrced it in May,
1984 to give impctus to sports in
the country. One of the poirts in
this Policy is to make sports as
integral part of the school curricu-
lam. Physical educatior. has a
wider connrotatior. It includes in
additior. to physical education,
sport sand recreation. In fact, the
Interratioral Charter of Physical
Education ar.d Sports by UNESCO
(1978) proclaimed that cvery youth
has a right and access for dcvelop-
ment of health, physical fitiessar.d
work capacity to particpate in
physical educatior a1.d sports pro-
gramme irrespective of roce, co-
lour, scx, rel'g'or ard politicdd
opirion. This Governrment accepts
the principles underlinred in this
charter arnd decides to take the fol-
lowing steps :

(i) Every effort willbe made to
integrate physical educatior. irto
the pattern of education: so that
youth of the country will be better
equipped for socially uscful produc-
tive work ar.d defer:ce of the country.
It will offer scope to the adventu-
rous spirit of the youth sothat they
may imbibe qualities of initia-
tive, self reliance, toughness and
team spirit ;



alg Resolution on

[Shri S. W, Dhabe)

(ii) Graded curriculainphysical
education will be carefully worked
out at d'fierent stages of education
viz. pre-primary, elementary, secon-
dary, higher secondary, collegiate
and University ;

(iii) Leadership in  physical
educatior would be developed to
meet the requirements of the new
programme and so far asin-service
teachers in schools and colleges are
cocerned, orientation courses
will be organised to up-to-date
their krowledge in the recent de-
velopments in the field, the tech-
nique and devices ;

(iv) Physical  education will
be an important disciplire at par
with other subjectsin educational
institutioys and universities and
teachers of physical education and
sports officers and coaches will
be g'ven same status and emo-
luments 1 ke other teachers ;

(v) In order to set-up a firm
pattern of physical education in
the couwtry to prepare the youth to
meet the challenges of 215t certury,
a conprehensive programme will
be draw) in cosultation with the
State Governments and adequate
resources will be provided ;

(v) In oder to achieve these
ohj:ctives cfforts will be made to
b-g phys cal education and sports
urdar the coatrol of same depart-
meit. Not  ooly this, a Central
Advisory Board of Physical Educa-
tion w'll be immediately set up to
advise the Central Government in
matters of physical education. Simi-
1ar advisory Gonmittees/Gourcils will
also be estiblished ir the various
States and U 1ion Territories. »

SHRI NEPALDEV BHATTA-
CHAR]JEE (Wcst Bengal) -

2. “That at the end of the
Resolution, the following be added :

‘with the following modifications :

1. At page 1, paragraph 1.2,
add at the end —

[RAIYA SABHA ]

Draft National Policy
on Education, 1986—

_ “While knowlcdge in fact extend-
Ing its fronticrs, two- thirds of our
countrymen, an appalling 470
million, remain illitcrate.  Both
on the count of equity as wdll as
kceping pace with the  teckno-
scientific revolution, it is imperative
that eradication of illiteracy must
be  accompanicd by compulsory
and universal elementary education
as a pre-condition for making e duca-
tion the Fundamental Right of the
people. The present policy directs
itscIf to achieve this goal by 1ggo.
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2. “At page 4, paragraph 3.2,
line 4—

after ‘To achicve this’ the words
by the year 1990 be added.”

3. At page 4, after paragraph
3.3, the following paragraph be
added, namely :—

3.3A The national system of edu-
cation envisages that the medium
of instruction at all levels would be
the mother tongue. A second
language should not be introduced
carlicr than the post-primary stage,
and the third, not earlier than
the High School stage.  These
languagcs voluntarily chosen by the
students would be Hindi and English
or any other modern Indian langu-
age for those whose mother tongue
is Hindi or English, No particular
language will be imposed on any
part of the country.”

4- At page 4, paragraph 3.4, add
at the end — .

This core curriculum shall  be
arrived at with the concurrence
of all the State Governments®

5. ‘At page 5, paragraph 3.11,
add at the end —

‘Optn and distance learning,
howcver, should not and cannot
be a substitute to formal « ducation.”

6. “At page 8-9, paragraph 4.7,
add at the end —

‘Al cducational programmes
will be  carricd on in
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strict  conformity with secular
values.”

7. “At page 11, paragraph 5.5,
line g—

after ‘age’ the words ‘by the
year 1990,’ be added.”

8. “At page 12, paragraph 5.7,
add, at the end—

The objective would be to
achieve the target of primary
schools with all essential facilitics
in every habitation by the vyear

1990. ”

9. “At page 12, after paragraph
5.8, the following paragraph be
added —

5.84 Non-Formal Education pro-
grammes, however, cannot be con-
sidired as substitutcs to formal
education. Non-Formal Education
programmes would at  best be
suppleme ntary aids. ”

10. “At page 12-13, paragraph
5.12, line §-—

after children’s retention at school”
the ‘Towards this end, adrquately
fund~d support programmes like
mid-day meals, frce uniforms, books
and stationery, crcches for girl
students taking care of siblings etc.
will be ensurcd.” be added.

11. ““At page 13, paragraph 5.15
be substituted with the  following
paragraph, namely ;

‘5.15 A set of national guideclines
small be arrivid at, with the
concurrence of all the State Govern-
ments, with regards to buildings,
library, laboratory and sports faci-
litics which should b~ available
for a standard High School. In-
frastructural facilitics in all the
schools of the country shall be
-upgraded in a phased manncr to
' the level of the above standard.”

12. “‘At page 29, paragraph 11.2s
line 4—
the words ‘raising fces at the higher
levels of education’ he omitted.”

[12 MAY

19861  Draft National Policy 218
Discussion not cond.

13. “At page 29-30, paragraph
11.4, add at the end —

‘Henceforth 10 per cont of the Union
Budg t allocation and 30 prr cent
of State Budgct allocations be
earmarked for education. ”

At page 30, paragraph 11.5,
add at the end —

Aftcr cach such rcvicw
the Government will bring forward
an impl m' ntation stiat gy to bc ad-
opted by the Parliament.”

At page 30, after paragroph 12 2
the following paragraph be adced,
namely ;

“12 3 This is only possible with
the rcalisation of the objcctive of
providing education and employment
for all and right to education and
right to work must be made Funda-
mental Right of the Indian
people”. ”

“At page 15 paragraph 523,
line 4-5—

after ‘self-cmployrd’, the words
‘Measure s will be take n to guarantce
self-cmployme nt by providing loans
and accrss to mark ts’ be added

17 ‘At page 15, paragraph 5 24,
add at the end.—

‘With the envisagrd cxpansion of
the base of the pyramid, a corres-
ponding expansion of the apex will
also be undcrtaken.  Adcquat ly
funded programmcs will be under
taken to this cffcct’.”

18. “At page 15, paragraph 5.28,
add, at the end—

‘Care will be taken to ensure that
such  measur:s do not have
adverse effects on standardisation
or widening disparitics in ¢ ducation-
al levels®, ”?

19. ‘At page 15, paragraph 5.30
be omitted.” “p 53 .

_20. “At page 16, paragrapﬁ 5.31,
line 1-2 —

the words ‘Provision will be madr for
minimum facilities and admission
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will be rcgulated according to
capacity.” he omitted.”

21. “At page 16, aftcr paragra-
ph 5 37 the following paragraph be
added, namdly;

‘5.37A. The Open University
system, however, cannot be a substi-
tute to formal Ligher (ducation. It is
envisag: d to be uscd by those while
employ'd or otherwise gain fully
occupicd to improve their c<duca-
tional status and gain further
knowledgc?. »

22. “At pagc 17, paragraph 5.41
be omitted.”

23. “At page 18, paragraph 6.5,
add at the end —
‘not nc cc ssarily only in the Navodaya
Vidyalayas®.”’

24. “At page 18, paragraph 6.10,
add at the end —

‘and all facilities such as loans
and protectcd markets would be
providcd’.

25. “At page 20-21, paragraph
6.20, add at the end —

‘Such institutions, however, will
come under the control of the
Govcrnment and  the fee and
salary structure will be in conformity
with the Government run institu-

> »

tions’.

26. ‘At page 21, paragraph 7.2,
line 3.4 —

the words ‘All teachrrs should teach
and all students study.” be omitted.”

27. ““At page 21, paragraph 7.3
after claus: (d), the following
clause be added, namely;

‘(e) create confidence and rcmove
insecurity and lack of purpose
amongst the students by guarantee-

ing employment after education’. ”

28. “At page 27, paragraph 9.6
be omitted.”
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29. ““At page 27, paragraph 10.1,
in clause (c), add at the end —

‘Students’ Unions, Tcachers® Asso-
ciations, Non-Tcacking  Staff
Associations,’. ” .

(The amendment No. 2 also stood in
the names of Dr. R.K. Poddaer and
Shri Mostafa Bin Quasem.)

SHRI CHITTA BASU (Wcst
Bengal) :

3. “That at the end of the Re-
solution, thc following be added :—

‘With the following modifications—

1. “At page 4, para 3.2, add at
the end —

“This will be acticved by the
year 1ggo. Strcss will be laid on
n ighbourhood school with common

admission’.

2, “At page 4, para 3.4, add at
the end -—

“The common curricula shall be
formulat: d in consultation with the
State Governme nts and shall not
any way harm the linguistic, cultural
and ethnic idr ntitic s. Ttis rccognised
that this is the only way to strcngthen

national intcgration’.

3. “At page 4, para 3.5, add at the
end—

“The young generation shall also
be imbued with idecal of having a
war-free world, with a new social

L}

and economic order’.

4. “At pagc 11, para 5.5, add
at the end—

‘The first aspect will get highest
priority in the total scheme and
shall be attaincd by the end of
19g9o. Liquidation of illitcracy is
another objcctive which must be

LI}

attained by the end of this century’,
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5. “At page 12, para 5.8, add at
the end—

‘It is, however, recognised that
non-formal education cannot be
the substitute for universal and
compulsory elementary education.
It will supplement the latter’.”

6. “At page 13, para 5.15, add
at the end—

“The cooperation of the Statc
Governments is nceded for the
success of the scheme. The pattern
of the pace-setting schools will be
detcrmined in consultation  with
them. The medium of instructions
in the Navodaya Vidyalayas will be
the mother tongue. ”

7. “At page 15, para 5.26, add
" at the end—

‘However, wherever nceded, new
institutions will also be set up to
meet the growing nced for higher
education.” ”

8. “At page 16, para 5.37, add
at the end—

‘Attempts shall be made to set
up atlcast one Open University in
cach State by the ¢nd of 1990. 7

t

9. “At page 18, para 6.10, add
i\t the end—

‘Credit and other facilities for
“self-employment” will be
extended. »’

10. “At pagc g0, para 11.4, for
the words ‘it is proposcd —policy’,
the following words bc substituted,
ramely :(—

‘It is proposed that the outlay on
:ducation hereafter would be 10%,
if the Central Budget and 30%, of
jtate Budgets.””’

11. “At page 30, para I1.4, add
t the end —

“The Government is aware of the
oncurrent responsibility for educa-
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tion. Attempts stould, therefor
be made to incrcasingly sharc th
cost of education through publi
finanace. ™

SHRI SATYA PRAKASH MAL-
AVIYA (Uttar Pradcsh) :

4. “That at the end of the Reso-
lution, thc following be added :(—

‘With the following modificaion—

““At pagc 30, after paragraph 12.2,
the following paragraph be added,
namely —

‘12.3 There is an  immediate
need to make adrquatc provisions
for uniform type of cducaiion from
nurscry to Higher Sccondary siage
for eviry one and that diffecent
typts of cducacional institutions for
the above classcs be  abolished
forthwith.”

SHRI PARVATHANENI UPEN-
DERA (Andhra Pradesh) :

5. “That at the end of the Rcso-
lution, the following be added; —
‘With the following modifications—

1. “the proposal for creation of

Indian Educational Service” be
dropped.
2. “the subject of Educatio

should revert to the State List an
necessary constitutional amundmen’
be introduced.”

3. “the proposal for setting up
Navodaya Vidyalayas be dropptd
and the States should be encouraged
and helped to set up such modcl
schools.”

4. “the proposal for core curricula
be droppcd and the preparation
of curricula should be left to
the States.”

5. “the existing school education
systern;10+-2-+3 should be retained.”

6. ““a minimum of 109%, Grsoss
Revenue of the Government be
earmarked for education.”
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7. “enough provision should be
made for extra-curricular activities.”

[The amendment No. 5 also stood in
the name of Shrimati Renuka Chowdhury.)

MR. DEPUTY CHAIRMAN :
So, all these amendments arc moved.
These amendments will be circulated
when this House is adjourned for
lunch and aftcrwards,

The House stands adjourned till
2.30 P.M,
The House then adjourned

for lunch at thirty minutes
past one of the clock.

The House reassembled after lunch
at thirty two minutcs past two of the
clock, Mr. Deputy Chairman in the
Chaur.
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Forty per cent of that population
is in India.
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MR. DEPUTY CHAIRMAN :

Twelve minutes you have taken.

SHRI NEPALDEV BHATTA-
CHARJEE : But I will take more.

‘MR. DEPUTY CHAIRMAN :
It 1s up to your party.

SHRI NEPALDEV BHATTA-
CHARJEE : It is all right.

Peww- qumEaR
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qETT AT AL T 70 HUE JTIHT
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“Deccentralisation and the creation
of the spirit of autono myfor edu-
eational institutions ”’

“Pre-cminence to the people’sinvol-
ment including Associations and
non-Governm-ntal agencies and
voluntary efforts.”
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“Where the mind is without fcar
and the head held high,
Where the knowledge is free,

Where the world las not been
broken,

Up into fragments by narrow
domestic walls;

Where words come out from the
depth of thé truth;

Where the clear stream of rcason
has not lost its way into the
dreary desert sand of dead habits;
Where the mind is led forward
by thee into ever-widening
thoughts and action—

In to that heaven of freedom,

My father,

Lct my country awake.”

T HTA 11 A TTeT TH § HFET
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SHRI M. P. KAUSHIK (Har-
yana) : Mr. Deputy Chairman, Sir,
first of all, T pay my compliments to
the dvnamic Prime Minister, who is
mainly responsible for this policy and
to the two Ministers, Mr. K. C.
Pant, ex-Minister of Education and
Mr. P.V. Narasimha Rao for their

-t .. persistent efforts for a national de-

bate and ultimately producing a
draft for the National Education
Policy. I am also thankful to those
~~officers and experts who have given
their time, and energy in producing
a very laudable scheme. I have been
hearing one of my colleagues from
the opposite benches. He was all
~ praise for the policy as far as the
policy 1 the draft presented to us is
concerned. It is very good of him but
he was sceptical about a number of
things, which, to my mind, seem to
be purely imaginary. I would have
preferred an analysis of the entire
scheme purely on the hasis of facts
or theories and I am mainly concern-
ing myself, putting this question be-
fore the nation that what actually
education means ? If this draft
policy comes upto the mark, then I
would pray to all the members of the
Opposition to accept this as a national
policy and to work for its success
rather than 1o belittle it or to create
hurdles in the implementation of the
Policy which is going to be in the na-
tional interest for the down-trodden
and for the entire nation. Education
means imparting knowledge to a
young boy or a girl to equip himself/
herself for an avocation in his life and
also to reason out and assess things
for themselves whether whatever is
coming to them is right or wrong. If
this much can be done, I am sure,
the responsibility of the nation of
imparting education to the young
people will be over. Considering
these to main criteria, if we judge

=~
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the broad framework of policy pre-
sented before us, I am sure that every-
one of us will have every word of praise
for the policy. There may be certain
difference of opinions in details,
there may be certain difference of
opinions about the curricula, there
may be difference of opinion hecause

" of our own biased thinking in terms

of different theories being pievalent
in the world. 1 again submit at this
point, the main responsibility of the
State is not to brain-wash a young
boy or a young girl but to give him this
opportunity to reason out himself
what is good for him and for the na-
tion and themselves take the decision
about the various things they face in
life in future. Counsidering these as-
pects, I once again submit that the
entire policy framework is nothing
eise but laudable. When we come to
the details, there are certain pit-falls,

- the one being the question of finance

or the resources. I agree, in the pre-
sent context, it seems to be that we
will be short of finances in implemen-
ting this policy but if we read care-
fully the entire draft, it has been made
absolutely clear that no restraint will
be allowed to hinder the implementa-
tion of the policy and the finances
and the resources will be met to imp-
lement this entire policy in fots. If
that assurance we can accept, then 1
do not think, there is any doubt about
it to accept that. Then, I am sure,
this policy will be implemented.

The broad framework of
3-00 P.M. the policy is primary edu-

cation up to the age of
14 for every boy, whosoever he may
be, whether he is a tribal boy or he is
a Scheduled Caste boy or he is an
economically backward boy or he is
a boy of affluent parents. It has been
made very clear in this draft policy
that all schools will be having a mini-
mum number of two teachers and
every child will have a school within a
radius of one kilometre. And there is
one more reference in this draft
policy, that drop-out will be discoura-
ged, whatever the reasons may be.
The biggest reason of drop-out 1s the
economic reason. It has been made
very clear in this policy that if the
parents are so poor that they canno,
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afford to keep atheir children in
schools, then the children will be
getting financial assistance in terms
of money as well as books and read-
ing material.

Sir, most humbly I submit that
primary education should be imparted
with this intention that it has got to
be dont. I am saying this simply be-
cause education happens to be a sub-
Jject in the concurrent List. It is the
major responsibulity of the States o
implement this education policy.
The Centre comes in only as a  help.
¥ would have preferred that the entire
direction should have been from the
central body. We have got a Central

- Advisory Board, in which all the
State Education Ministers and Chief
Ministers are there. If every State
implements the decisions taken in
that Board, then I am sure this scheme
has no possibility of being a failure in
implementation.

Here a number of things have
been said. The poorer sections of the
people in the society have been well
cared for. As far as the scheme is
concerned, I am sure its implementa-
tion will be taken care of. Now the
question of adult education arises.
Adult education has a back-log and
it is a big problem with us. My per-
sonal opinion is that along ~with
primary education, the teacher should
also be given he responsibilicy of
adult education. The two thing,
should be put togcther. The expenses
to be incurred on adult education
should be merged with the expenditure
of the primary schools. The children
as well as the adults should be taken

care of by the pamary school tea- .

chers. Thus, within a span of four to
five years, we will be able 1o achieve
aduit education fully, and we will also
. be able to implement primary educa -
tion, waich is a-dire necessity.

Once we have taken a decision
that the finances will be somehow
taken caré of, next comes the ques-
tion of teachers. 3Then the further
quution comes of the reading mate-
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cerned, at the present moment, it is a
very sorry state of affairs. The entire
training of teachers has to be remo-
delled. We have to give the pride of
place for manual work. A psycholo-
gical input has to be given that ma-
nual work is something which is to he
appreciated and made part and par-
cel of education as well as life, The
training courses for these teachers
should be remodelled entirely on
these lines. Secondiy, the present
teachers have to be given in-service
training. In some States, to my know-

ledge, they have started an in-service _

tramning for these teachers for a fort-

night. I feel that a fortnight’s re-’
training is not enough because two

days will be gone in assembling, two

will be holidays and the effective

working days get reduced to no more

than ten and it 1s rather impossible

that we can expect any remodelling

or retraining in the whole teaching

process in a matter of ten days. There-

fore, the retraining should be at least

for a month for the teachers and it

should be a continuous process after

every alternate year and the teachers

should be equipped with odern

knowledge, there should be updating

of their knowledge from time to time,

if we want to impart the children

with the most modern knowledge.

The moment I say these words, the

question aiiscs Is 1 necessary to

give such modein knowledge input to

students of primary schools ? My
asnwer is ‘yes’; it 1s absolutely nece--
ssary. We are just on the threshold of

the 21st century. As far as techonology

is concerned, 1ts advance imminent,
whether w. '* ! to or not; techno-

logical k. . going to increase,

and it is our pranary duty to percolate

this knowledge to. the remotest cor-

ners. This knowledge should be made

available to the young children

the remotest corners, so that their

thinking horizon broadens and they

become more and more attuned io
education and make themselves more
fit and shape themsclves with a better
frame of mind ard work, more suit-
table for the vocations which they
are going to enter, to mainiain a
happy life, a good life, For this

Draft National Policy 234
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of a job a good majority of the tea-
chers at the present moment, 1 feel,
are ill-equipped. I still maintaing
that we should lay the greatest emp-
hasis on retrairing of teachers up to
the high school level. The carlier we
complete this process, the hetter it is
and in the greater interests of the
nation, in the greater interests of
implementing the new Education
Policy.

There are a few more things. In
our society we have tribals, we have
Scheduled Castes and Scheduled Tri-
bes, we have economically backward
classes—cconomically backward peo-
ple may be there in both ‘suvarnas’
and ‘avarnas’ We have rural people
who are a bit well off and we have
rural people who are worse off, we
have urban poor as well as urban rich;
we have the elite class in big cities.
In fuch diverse sections of people
there has to be some divserse classifi-
cation of schools alsn., There are the
so called public schools in big cities.
They have now so started sprouting
up in towns also. I don’t think we
would like to close them. It would
rather be anti-national if we do that.
But what is the solution so that educa-
tion does not remain elitist? My one
suggestion is all such schools where
very high fees are paid by parents,
should be ullowed to continue with
one provise that 50% of students
from economically poorer sections,
Scheduled Castes, tribal people, if
they are academically of their stand-
dard, should be admitted by the
schools and the entire expenses of
those children should be borne hy
the school which would in turn by
borne by the parents of the rich, affi-
uent, students who are studying there,
This will have a highly integrating
effect on their thinking at a national
level. This matter must be pondered
over and given duc weight. Integra-
tion is not mercly between north and
south and cast and west, Integration
is also necessary between the down-
trodden and the affluent. As things
stand, it is a rigid compartment of
afflucnt sections who, I would not
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hesitate to say, are shunting the poor
people out, people who do not have
their facilities. The perceptions are
there. My doubts are there. The
earlier we take steps the better it
is, I do not want that there should be
strikes There may be certain ideolo-
gical parties which may desire it.
But any person who believes in na-
tional interest and human dignity
and human values will agree with
me that such perceptions should be
rather killed in the bud. And for that
we will have to work, and work in
such a way that the poorest of the
poor feels that he has got equal cha-
nece as far as education is concerned,
as far as educational facilities ave
concerned.

And when we come to this, we come
to the Navodaya schools also. It is a
very relevant factor. When I was a
student, thcre were a number of
Universities, Each University had a
reputation of its own—schools also,
good schools, bad schools also. Now,
Navodaya schools are going to be the
beacon light. This is necessary, I
feel that 1 every District Board or
Tehsil area there must he a Navo-
daya school. T also feel that at pre-
sent the Central schools should be
taken over by the body which is going
to control these Navodaya schools.
I have got a very clear idea about it.

The Central school has a uniform
syllabi throughout the country. The
Navodaya school also should have a
similar or the same svllabi through-
out the country. This is going to be
a highly integrating nucleus for the
nation.  About Navodaya School
there has been a criticism; I have
read in newspapers. 1 have also
come to know about it in party cir-
cles. This is not a elitist school. These
schools are meant mainly for all the
people who are meritorious, I have
said it earlier in this House also that
that genius is not the monopoly of the
elitist section of society. But it has
been found, on thc other hand, that
genie are produced in greater num-
ber in places where we do not feel
that they should be or—in the poor
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sections of socicty. I feel that those
students who are above average in
infelligence or those who have the
makings of a genius should get the
same opportunity to a better school,
better training and better education.
And T feel that the Navodaya school
is going to serve this purpose. It isin
the interests of the country, it is in the
interests of those students who are a
bit unfortuante, being borne in eco-
nomically poor sections or parents,

Herc also the question comes next
about the teachers. In our country,
we have the tradition of giving reser-
vation for different sections of society
in employment. I agree with this.
Those who are down-trodden should
be given opportunities. 1t is a very
faudable thing and a correct thing
hecause the poor should have a cha-
nce to come up. Those who are un-
fortunate by birth should not feel
that the society is not looking after
them. I agree onc hundred per cent
with rcservations, as far as services
are concerned, particularly of tea-
chers. But there is one proviso. Tea-
ching is a profession which is highly
skilled profession. Whatever the tea-
cher knows, only that much he can
impart. Whatever he understands,
only that he can impari to the boys.
My only submission is that merit
should not be ignored in any case. I
feel that we should have teachers
from all sections of society. We
should be liberal in the case of reser~
vations for those people who come
under the reserved category for appoi-
utment. But the teachers should he
made fit enough to become teachers.
We may spend any money on them
and we may increase their age for
entry. As you know, in Government
service there is the question of age:
We can be liberal in their case. We
may be liberal in giving them educa-
tion and training. But merit alone
should be the criterion for a person to
enter as a teacher. I may add for the
sake of reference that at the present
moment, majority of the teachers
enter the profession of teaching out of
compulsion. If somebody does not get
a job or a move lucrative job, he en-
ters the teaching profession because
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he does not have anything to do.
This concept should be chnged. 1
fecl that the cream of society does not
go in for teaching.  (Inferruptions).
We should make these things very
clear and incentives should be given-
to intelligent people or to the cream
of the society to come and join the
teaching profcssion, not at the wni-
versity Jevel but right from the pri-
mary level.

My suggestion is that the pav
structure should be revised. When
I come to pay structure, I feel that
the entire pay structure of all the
employees needs a carefull thought
and revision. My own idea is, may be
it is wrong, that at present our pay
streuture is not a living wage. T mean
the living wage in the sense of a2 mo-
dern society. There are things which
have now become a necessity of life
and which were only in the domain
of the rich about 50 vears before.
These things should be made available
to the ordinary educated or skil-
led  workers. Therefore, the
entire system of wages should be
looked into and a fair wage, a rea-.
sonable wage and a wage with which’
people don’t remain deprived of cer-
tain things should bhe given. Other-
wise, there 1s a chance of their going
astray and making use of dubious
ways to supplement their meagre
wages. The Pay Commission is con-
sidering this aspect and I am  sure
better results will come out. As far as
the primary teachers are concerned,
I feel that the teachers who work in
remote villages should be given a
village allowance. We give city allo-
wance. We give compensatory city
allowance. T feel that these teachers
who are working and who are doing
a very serious job in the national
interest working in the villages and
living in the villages should be given
village allowance. They should be
given additional medical facilities. Ifwe
can take care of that, I am sure that
the teachers in general will respond
very favourably and help in the im-
plementation of the scheme.

Now, I come to the curriculum®-
I can see one thing, some change in
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". the geographical teaching in a parti-

cular State, But I see no reason that
in language, in mathematics and in
science there slould be any liberty to
any region or State to tamper with
the curriculum, and I feel that there
should be a hard-core curriculum

-universal throughout the country.

Some little variations are possible and
desirable as far as geographical con-
tents of the syllabi are concerned.
As far as historical contents are con-
cerned, I am of the firm opinion that
all Parties should sit together and
have a common concept of history of
India. As far as past cultural heri-
tage is concerned, I don’t think there
are many doults about it or many
objections about it. But as far as the

_recent past history of 250 years is

concerned, there are certain different
notions in different States and they

" should be ironed out, and the young

people, the future generation of the
country, should be given a common
pattern. This is a desirable thing,

cand I think, all the Parties should

make efforts about it. As far as scie-
nce and technology are concerned,
I don’t think we have any option but
to have uniform syllabi. Sir, I was
shocked to read in the Draft Policy

_ that the common curriculum will be

" should have in the curriculum be-.

only up to the extent of 75 per cent.
This percentage should be increased.
I don’t say that whatever I say is the
Gosps! truth. It is my opinion. But
we should have a dialogue on this
also as to what minimum change we

cause (t is going to affect the natiori’s
spivit of Lutegration. And kecping
this thing in vicw, they should-frame
the curriculum up to the 10th class.
They should be practically uniform
throughout the country with minor
variations, '

+

Sir, now I come to the next thing.
that is the books, I know of a few
States where the books presented to

. the students in primary classes and

middle classes or even in high school
classes look very reprehensible arid the
contents are erroneous. There are
hundreds of mistakes, factual as well

P
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as printing mistakes. There must be
a central agency or the State agencies
should be under the direct guidance
of the central agency whichis res-
ponsible for producing good books
are attractive to the boys, which
are  attractive to the children
and which give you an incentive to
read them. Therefore, half of the
battle is won if only we can improve
the quality of books, the get-up the
printing, and the contents.

240

Sir, now I come to vocationalisa-
tion of education. I am of this opinion
that this country is 8o per cent agri-
culture-based and, therefore, the
basic facts about agriculture, the
modern technologies which we are
trying to give to the farmers to imp-
rove the yield should be given in
small doses and right from the pri-
mary classes. It should be told to the
boys as to what the different types of
water are and how do they affect the
crop. They should be told about the
advantages of fertilizers and about the
organic fertilizers, Such things which
are relevant to their life, which are
relevant to their environment should
be also included in the primary
classes. There is a suggestion that
the hreak-up of the first ten ycars of
study should be g5+4g+2. I feel
that the break-up should be 4+4+2
and after the fourth vear in the fifth
class the vocational education in
miinor doses should be started. The
dignity of manual labour should be
right from the s5th Class and some
minor hand-work should be included

“in their syllabus so that hy the time

he reaches the tenth class, a student is
equipped witl: efficiency in a trade or
with a skill in some job so that he can
make himsell' a good worker and not
a burden to the society. Tt will not he
out of place to mention here that the
plus 2 stage, after the tenth class,
should be rather a bit of more specia--
lisation in say, skills, trades or crafts
so as to make a boy or a girl eligible to
enter the industrial sector. If this
thing can be done, I think we will
have a set of young men and women,
who will not be groping in the dark
but doing some constructive work,
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supplementing the income of their
“homes, making themselves useful
members of the society and thus sav-
ing us from a lot of troubles which
are the net product of useless young
men and women roaming about aim-
lessly in the countryside or in the

. cities or elsewhere in this country.

" This criteria of making life useful for a
young man or a young woman, is
fully satisfied in this draft. Now, the
only .question is how to implement
it ?

Now, Sir, I would like to say some-
thing after the plus 2 stage, the uni-
versity level. At the plus 2 stage there
is a referénce that there should be a
vocational training and pure educa-
tion. This sheuld be given a thought
again. I am of the opinion that every
one should be given a training in
some skill and none should be denied
the advantage of reading up to the
12th stage generally as it was ecarlier.
The product by the end of 12 years
should he a person who knows a little
about everything and is fit enough to
undersiand if certain  complicated
problems arise before him.  After
the plus 2 stage at the university level,
I had put up this thing earlier also,
that in India climatic conditions are
such that our boys and girls become
more mature than the boys and girls
of colder countries, near about 2 years
earlier, and the rate of growth of our
mind and physical body is much fas-
ter hecause of the climatic conditions
throughout the country, and therefore,
I feel that the entry age should not be
six, but five at the school and a man or
a woman should not be made to
read beyond the age of 22 years for
a degree. If we take these things into
consideration, at 17 or' 18 he passes
out at the plus two stage and then all
the study up to the degree or M.A.
should Dbe completed in five years,
four or five years and not more. At
present’ the conditions are slightly

different. We  have got three
years p - - The Delhi Univer-
sity has |, - ... years honours course,

And if one has one pass comrse, he
has to put in one more year for ho-
nours CoOUIse, then two years of
M.A. course; then one year of Pre
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Ph. D. course and Ph. D. course years
are known. I feel that whtever is to
be taught, as far as curricular examina-
tion base is concerned, it should be
completed by this stage and young
man or woman goes right up to_degree
class. In other universities, in for-
eign uaiversities, they ha,ve got this
system and it is working very well
there. It can work here also. The dif-
ference between the honours and
pass course should be abolished. The _
syllabi of M.A. course should be
transferred  to the degree course
and a part of degree course
should be transferred to  plus-
two stage. 'This is what I feel.
It is in greater interest of the nation,
of the young men and women and
ultimately of all of us. Beyond degree
coursc, ML.A. should be purely by re-
search and there should be a time
span of one year or two years and
after that, Ph. D., or D.Sc., or D.Lit
which one may or may not. do; there
is absohutely no difference because
once you know how to do research
and know how to tackle a problem,
then it is absolutely unnecessary; it
depends upon your own work what’
you are presenting to the faculty or -
to the community or to the nation
in terms of your own - production,
your own contribution in the form of
papers and books that you publish.
Unnecessarily keeping young men
and women in the universities or cole
leges is an ultimate loss to the nation.
This should be taken care of.

Here I refer to one thing more. -
We have accepted as a national
policy that all studrnts who, due to .
some various factors—cconomic or
otherwisc—had to drop out at some
stagc in their education, they should -
be given an opportumty to compen-
sate and acquirc more knowledge
as and when they like.  This is the
main function of th: open university,
Indira Gandhiopcn University. Only
one thing I will say to the hon. Minis-
ter. Earlicr we complete all the for-
malities and infrastructure and im-
plement all  the subjects up to the .
degree level and diploma course under
this university in all regional langua~ _
ges, the betteritis. Evenifit entails -
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a bit more work on the officers concer-
ned, it is a necessity simply  because
this again is an integrating force

This is an absolute necessity for those,
who for reasons not within their com-
mand had to be away from the stream
oflearning to get a chance to improve
their capacity, their capability, their
quality and ultimately to better human
beings. This is an absolutc necessity
and a greater pace should be given

for the implem~ntation and working °

of this Indira Gandhi Open University
in the greater interests of the  nation.

In the end I will supplement fthat
if these criteria are taken into account
and this draft policy is considered
in toto, no reasonable person will
have any objection to this broad policy
framework. Iam happy that details
are yet to be worked out and for
that, my submission is that all sec-
tions of socicty, the opposition par-
ties, the teachers, should be consulted
in actual framework of implementa-
tion of these policies With these few
words, I commend this draft policy
and request my hon. freinds in the
opposition benches to come forward
with positive suggestions to improve

upon it, if any, or to give their
wholehearted support for its
. implementation.

SHRI R. MOHANARANGAM
(Tamil Nadu): Mr. Decputy Chair-
man, Sir, really I am very glad today
for the opportunity given to me to
express my feelings, specially on this
document, national policy on cduca-
tion. Before 1T begin to speak, I
would ask a question of the hon. Minis-
ter for Human Resource Develop-
ment. As a person who is coming from
the southern part of the country, we
know fully well that he is awarc of
the feelings of the people coming from
the South. I know him for the past
ten years, as a Member of this Housc
or the other Housc.

Sir, my hon. freind from the
other side who spoke just before
me has sought the co-operation of all
parties in the Opposition; he said
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that they should extend their support
toit, He expressed his vicws on the
various things mentioned in this nat-
lonal policy on cducation. T wel-
come this Bill, cspecially ¢ rtain
items. .

SHRI PARVATHANENI UP-
ENDRA: This is not a Bill, this
1s only a policy document.

SHRI R. MOHANARANGAM:
Yes. This is what I said. This is what
I meant. Sometimrs, by slip of the
tongue, we make mistakes. To erris
human. As I said I welcome cer-
tain things like early ckildhood edu-
cation, improving the facilitics in
schools and the standard of
education.

Sir, before I begin, before I go
into the details of the various thing s
contained in the national policy on
cducation, I would like to ask one
qucstion.  Are we going to consi-
der this entire country as one nation?
This is number one.  Are we going
to give importance to cach and cvery
State? India is a country wkich
has got so many languages spoken
by the peoplc in the various Statcs.
There are fifteen national languages
in the country. As far as my State
is concerned Mr. Deputy Chairman,
Sir, Tamil is the mother-tonguc of
the pcople of Tamil Nadu, spoken
by a.gout 5-6 crorcs of people. As far
as Andhra Pradsh is concerned about
7-8 crores of pcople sprak Tclugu
which is their mothcr-tonguc.  When
these people are speaking different
languages, T do not know how you
are going to implcment what  all is
contained in the document.

SHRI NIRMAL CHATTER]JEE:
What about West Bengal?

SHRI R. MOHANARANGAM:
When I spcak som¢ thing about lan-
guage, naturally, T will first speak
about my language, namely, Tamil.
Then, I will spcak about the lan-

ge of the person sitting ncarcr  me.
Of coursc, Mr. Gurupadaswamy i
here. I have forgotten him, even
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though he is sitting next to me. He
comrs from  Karnataka, where
Kannada is their motler-tongue, spo-
ken by about four-five crores of people.
Similarly, in the case of my friends
from West Bengal B-ngali is spoken
by about {ive ¢ orcsof pcople. Each
and cvery language has got
13 own history. Now, as far as my
mothcr-tongue is conc-ried, Tamil
18 a very ancient language. When
people in  Europe or Amcrica
were unciviliscd, civilisation — was
in an advanced stagc in Tamil Nadu.
India as such was know for its advan-
ced system of administration and the
extent of development of the people.
In this, Tamil Nadu occupicd a spe-
cial place. It was viry famous for
the artistic skill of its  craftsmen.
When this is the past tradition and
history of that part of the country
from where 1 come, when my langua-
ge has a hoary past, when my fore-
fathers have been speaking a parti-
cular language, namcly, Tamil, how
can I accept when you  come forward
and say that only one languagr, na-
mely, Hindi, along with a foregn
language, namc ly, English, should be
adopt ‘d through the whole country,
by m-ans of this national policy on
education ?

I know, the hon. Minister will
have ready-madc answers for all these
things. I would ask Lim, what hap-
pened to  the three-language for-
mula which was cvolved in 1968
as part of the education policy at that
time? Did we not have a national
policy in regard to the implementa-
tion of the three-language formula?
"First of all, you should find out whe-
ther you are in a position to imple-
mcnt the three-language formula
through the country. That is why,
in the bcginning, I said each and
every language is spoken Dby
morc than four-five crores of people.
If all the 75 crores of prople were
speaking only one language, namcly,
Hindi or any other language, then,
whatever is contained in this docu-
ment would have been commended
and approved by all the people in
this country. As I said, there are
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fifteen languages, national languages,
in the country. No language is -.
superior to any other language.  In
fact, I can go to the ¢xtent of saying
that Tamil has an ancient past
It was horn hefore the birth of mud
and stone. Actually, we do net
know when it was born. It has a
hoary past. Writers and poets have
written about the glory of Tamil
language. When this is the posi-
tion, how can you impose a parti-
cular language in the name of
natonal language or official language
or in the name of three-language
formula? If you do so, a person
coming from the southern part of the
country or for that matter thc prople
speaking diffcrent languages other
than Hindi will fecl that they are
being treated as sccond-class citizens
in thc name of implcmenting the
national policy on education. How
can you come forward to implement
threelanguage formula? Do vou
remember Mr, Minister just ¢ight to
ten years b fore when we wore  dis-
cussing language policy on the floor
of the Lok Sabha, in the year 1998,-
so many persons including the {;er-
sons from Janala Party as well as
Congress Party, were telling that
they are going to introduce one South
Indian language in the schools of
the nortnern part of this country.
Somc persons said that they would
learn one South Indian language
and, thcrefore we should read Hindi
in the Southern Parts. But, Sir,
as far as my knowledge gors and I
think it is correct also that in Uttar
Pradesh, Bihar, Madhya Pradsh they
are following only one language
formula. They are completely avoi-
ding English as wcll as teaching of
one of the South Indian languages, -
they are teaching only Hindi. They
have adopted only one-language
formula, whercas the Southern States
have adopted the three-language for-
mula. In the State from where my
friend Shri Upendra is coming, they
can follow the tbree-language for-
mula but we, the persons coming
from southern part, have got a sepa-
rate civilization and we will never
accept this particular three-language
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formula. We know what our language
is. We know what the essence of
Indian language is. That is why
In our Statc we have formulated a
two-language formula. We allow
other persons to read in their mother
tongue. How do you say that our
two-language formula State inlerior
~ status, inferior in standard or inferior
in quality to other States which for
namcsake arc  implementing  threc-
language formoula? We will adopt
only two- language formula, English
and Tamil, one in our regional langu-
age and the other is English  For the
persons whose mother tongue is not
Tamil they are allowed to rcad in
their mother tonguu and other langue
ge is English. As far as-my State
Tamil Nadu is concerned, Tamil and
English will be included in our two-
language formula.

econdly, Sir, you have stated
ahout Navodayaschools. Since I do
notknow Hindi, I do not undcrstand
the mc-aning of ‘Navodaya’, hut from
the speach of the carlier speaker
I could make out that ‘Navodaya’
means they are going to give good
quality cducation for the students
who arc coming from the rural arcas.
I too undcrstand, pcrsons who ‘are
coming from rural arcas are not
either given an opportunity to lcarn
or given good standard of «ducation.
Do you know, Mr. Ministcr, there arc
two types of cducation Lere? Even
amongst the students who study Eng-
lish, there are two varitics of English
being taught to them, one is in the
convent schools run by Churches
like the Colombia school or some
other school and the other is in
Board schools, corporation sclools or
some other schools where poor stu-
dents arc studying. Qur Minister,
Mr Narasimha Rao, has studicd in
the former type of schools, that is why
they have good standard of English.
(Interruptions). All the pcrsons who
have reached the sixtictt year have
studied only in English medium
schools. They have studicd in schools
where English was taught by English,-
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knowing profcssors and now English
is taught by persons who do not know

English.

[The Vice-Chairman (Shri M.P.
Kaushik) in the Chair]
That is why I say, two
standards of English are taught.
What  type of English you
want to teach in whole of the country ?
Don’t you think, Mr. Minister, that
mother tonguc is the best language
through wlich we can studythe
whole  thing? When you will
give less importance to language and
more importance to the subject, you
will reach the target, the goal, which
you have mentionced in this National
Policy of Education. Tlat is why
I will not agree if you come forward
to say that you arc going to give
good standard of education for the
persons who are coming from rural
parts of the country. How arc you

- goingtogive good ecducation for the

persons who are coming from rural
arcas? You are going to start one
modern schaol in cach and cvery
district. Take Andhra  Pradesh,
because your knowledge ahout
Andhra  would bs more than

- my State. How arc you going to

implement this when you have only
English and Hindi in Kurnool dis-
trict? Come to my arca. (Interrup-
tions). = -

THE VICE-CHAIRMAN
(SHRI: M.P. KAUSIK): Please
do not interrupt, R

. SHRI R. MOHANARANGAM:
Sir, you should not deduct this time
from my allotted time. (Interrup-
Ywns) . 1 am coming to that point.
I am one of those persons who be-
long to southern part, who have
been branded as second grade citize ns
of the country. And my fricnd also
should know, Sir, that India mcans

-not Hindi. We have got 15 im-

portant languages. 1 will tell you,
my language was born 5000 years
ago, cven before the birth of.. .

(Interruptions) whereas your language
was born only 200 years before. 1
do not want to create any complica~
tions, I do not have any animosity te~
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wards your language, but your lan-
guage was born only 200 years ago
on the banks of river Ganges without
having any litcraturc.. You have
only Tulsi and Ramayana, whercas
we have got Thirukkural, Tolkappi-
yam and all those tFings. We have
- _got a whole history, we have got
a fine litcrature. You have to live
2000 ycars to have that. How cap
you blame us, how can you compcl
us, bow can you ask us to learn your
language there?

THE VICE-CHAIRMAN (SHRI
M.P. KAUSHIK): Mr. Mohana-
rangam, pleasc address tix: Chair.
Don’t face him at all.

: .
SHRI R. MOHANARANGAM:
So you want to give beticr and good
standard cducation to persons coming
from the ruralside. Youstarta Model
School at Kanjccvaram in Chergal-
put district. How arc you going
to give that standard of knowlcdge
of English to the persons coming
from the rural arcas. In which lan-
guage will you give it? In English?
How do you know that thry will
have that standard of Enghsh to
learn thosc subj: cts in high school?
In which language will they learn?
Unless and until you know  all these
things and also ask them to lrarn
through thcir mothor-tongue, you
cannot implcment this. If you are
expected to lcarn through a forcign
languagce, the advantages and dis-
advantages are equally distributed.
The importance of a language should
not, will not, caunot be at the  ex-

nsc of the otner language. So
1t is that through the backdoor you
want to impose Hindi language in
the name of Model Schools in al-
most all the districts in the country.
We will never accept this.  Only the
regions where Hindi is the mother,
tongue, Hindiis the regional language
will accept this. We will never
accept this.

Number three, you have also
mentioned in the National Policy
of Education that you want to stren-
gthen the unity and integrity of the
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nation. For promoting unity of the
couniry it is necessary that the text
books should include all persons
who have suffered for our freedom
movement Don’t you remember, Mr.
Minister, that a week ago on the floor
of Parliament you mentioned that
government will not come forward to
give text books for the entire country
because Government of India cannot
do so: You will ask private individuals
to give the text books, using this
syllabus. If that is the case, how can
you say that persons belonging to the
entire country will write a book about
freedom struggle and freedom fighters
who fought for the freedom of the
country? If you just give permission
to Hindi-speaking persons, they will
write about Mahatma Gandhi, Jawa-
har lal Nehru, Vallabbhai Patel, Ra-
jendra Prasad and other. They will
never come forward to write about
Chidambranathan or Bharati.
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SHRI P.V. NARASIMHA RAO:
Mr. Mohanarangam, that is theidea.
They should know the names, the
particulars of the freedom fighters
from every part. That we are going to
take from you.

SHRI R. MOHANARANGAM:
I am coming to that. The States
should be allowed to write their books,
States should be allowed to have
education in the State List. That is
why the framers of the Indian
Constitution who were more intelli-
gent came forward to include eduea-
tion in the State List. But you persons
in the year 1996, in the name of the
Forty-second Amendment completely
excluded education from the State
List and entered itin the Concurrent
List. The States should be given mere
powers with regard to having enough
schools imparting good quality eduea-
tion to persons coming from diff-
erent parts of the rural areas of this
country., Then what has happened
to the proposal for an All India Edu-
cation Service? You are going, Sir.
I want to speak in your presence.
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SHRI NIRMAL CHATTER-
JEE: He is turning his back on edu-
cation.

SHRI. R. MOHANARANGAM:
I know Mr. Nirmal Chatterjee who
is sitting verv near to mc here. They
. wanted an all-India educational ser-
vice called Indian Education Service.
We have allowed Indian Administra-
tive Service to a certain extent for the
simple reasons that we wanted some
umiformity in the administration.
There are persons  without the
knowledge of the regional language
who are appointed as IAS officers
in Madras and other places and for
the first two or three years they
suffer, without knowing the lang-
uwage spoken by the people of that
particular area. Even if you adopt
the Indian Education Service, a per-
son who knows some language
Iike Hindi, Bengali or some other
language--because he asked not to
mention  Bengali, 1 will  say
same other language--it he goes
to Madras or Andhra Pradesh or some
other place in the name of Indian Edu-
© . cation Service and takes up the post of
a Professor of Lecturer in onc of the
Famil colleges, how can he teach
owr students when he knows only
Hindi and English whereas we study
only in Tamil there ? That is why
there should be a compulsory standard
of education, a compulsory rule,
and every State should preseribe
that only a particular language should
be studied and, along with that, Eng-
lish is to be studied : Tamil would study
Famil and English a Telugu student
should study Telugu and English and,
likewise, a Hindi speaking student
should study Hindi as well as English.
Then only you can create a nation,
the Indian Union. Otherise you will
create only the United States  of
India. If you want to have the Union
of India, all the regional languages
should be given importance along
with one important language, namely,
English. '

My friends may say that English
is a foreign language. As far as my
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knowledge goes and as a student of
Constitutional History, 1 can say,
when the Anglo-Indian community
has been accepted as one of the Ine
dian communities, why cannot Eng-
lish, which is their mother-tongue,
be accepted as an Indian language?
Why should you not accept English
as one of the Indian languages ? After
all, everything is a man-madc manifes-
tation: we have created our Consti-
tution, we have written our own Cons-

- titution. Why should we not include

English as one of the Indian languages
when it is spoken by crores and crores
of people in this country? Did not
Jawaharlali Nehru come forward
and say that unless and until non-
Hindi speaking peoplc accept that
English should not be our language
and Hindi be our official language,
Hindi can only be an associate nati-
onal language ? When are you going
to accept this ?

SHRI NIRMAL CHATTER]JEE:
Finally you have succeeded in accept-
ing it.

SHRI R. MOHANARANGAM:
No, we have not; never we will be.
I belong to a party where we cannot
sell our convictions, principles, policies,
objectives—anything. We are not
Communists; we are in the AIADMK
So, when I say something about the
IAS officers, we are completely
ignored. As far as our country is
concerned, adoption of this Indian
Education Service should be comple-
tely avoided.

I am very glad to say that our
party welcomes the autonomous
colleges. We have got autonomous
colleges in Madras. The Loyola Coll-
ege and the Madras Christian College
we have are very good private auto-
nomous colleges. We have very good
private polytechnics and colleges
there which are very very successful.
We agree about autonomous colleges.

In the year 1968 when they gave
the National Education Policy, they
had stated that six per cent of the
total income of this country should
be spent for educational purpose.
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But never have they sent, so far, even
one per cent of the total income of
this country on that. I do not know
when they are going to reach this
six per cent of the total income of the
country. What about the standard
of education, what about the shcool
buildings? They can spend crores and
crores of rupees on school buildings,
improvement in  the stan=
dard  of schools and  stand-
ards of the students, They say this
country is one but they ask the State
Govermment to spend the entire money
on education. When they want to
have everything in the Concurrent
Hist why should they not spend money
through the LIC which other-wise
spends a lot of money, invests a lot
of money, for the develpment of so
many industries? When you consi-

. der.that education is one ol the main

" things, then the L1C should be made
to spend crores and crores of rupees
for the devclopment of cducation,
for the construction of school building
and for giving more facilities.

Considering all these things, Sir,
in my opirion, urless and until this
Policy on Education removes  the
aspiration that India should read
only the Hind! language, unless and
until it completely remowves their
wishes that Hirdi alone can rule
this country or that Hindi alore
can save this courtry, this couniry
cannot move forward, this country
will never go forward. I can give you
one simple instance. Just two or
three weeks back there was a noti-
fication from a Urion Ministry to
all the Certral Government depart-
ments stating that here after wards

all  the delegations of  the
Qentral Government, Parl a-
ment, = Parliament’s representa-
tives and official representatives

should converse with their courter-
parts in foreign - courties only in
Hindi. Is it just, Sir? When I go to

"~ a foreign country--we are never sent

to fore:gn eountrics but wher: we go
by accident--if I have to speak to my
counterpart ir that country only in
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Hindi, how I can speak when I do
not know that language ? That
means, I am  completely deprived
of my privileges. That means, we have
got only ore citizership, namely,
the Indian citizership. But in other
countries, especially in the United
States of America, they have dual
citizenship. They arc the citizens
of Galifornia and also they are the
citizens of the United States of
America. But I cannot say that
Tamacitizen ofMadras. 1 can only
say that T am a citizen of India  he-
cause there is only onre citizenship
in our Gorstitution,

If thot is the case, I wn pointing
out, Madam, to you I do rot know
how we are going to implement this.
When you came forward, already we
came forward. This ivas passed in
the Lok Sabha. Now you have brought
it here in Rajya Sabha. You are
going to start too mary schools.
Even or that day the Minister for
Human Resource poirted out that
they have not giver any instruction
to the State Government to start
or give any help 1o sturt model
schools in cach of the districts. After-
wards I came to know that they have
sent letters two months hefore to
almost all the State Governments
asking them to sclect suitable places
for construction of huildir.gs especial-
ly to accommodate model schools.

When thai will be the case,
this  country will definitcly be-
come a Slave.

Thare was a time, Mr. Vice-

Chairmure, Sir, just Aifty years bdfore
or thirty years before or before  the
Indcperdence andmost of the pasons
will definitcly know and you will
also be well aware of the fact that
there were persons in our country
who used to say “I am a product of
the Oxford University Tonia product
of the Cambridge University,” Also
they went to the extent of saying,
“I do not know Hindi,1 do not
know Tamil, 1 do not krow Telugu.
I know orly English.” They were
only proud of that. A time will
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come, if we implement this, I want
all, including my friends from the
southern parts of this country, inc-
luding Mr. Upendra who wants,
who welcomes this three-language
formula, when infurther after fifteen
years almost all persons will say,
“I am a student of the Uttar Pradesh
University. I am g student of the
Bihar Uhaiversity. I am a student of
the Delhi U iiversity.” They will be
proud thit they helong to that Uai-
versity, They will never be proud of
telling that they Dbelong to the An-
dhra University, that they belong to
the Madras U iversity, that they
belong to the. Venkateshwara
Unaiversity. They will never come for-
ward to say like that. They will say
that they are products of the Bihar
Daivessity, the Uttar Pradesh Univer-
sity, the Mlhya Pradesh University,
the Delhi Uversity because they
will study in Hindi.Hindi will have

Hiudi will have
that importance. . :

SHRI D.B. CHANDRA GOW-
DA (Karnataka): Why did you
not mention Mysore ?

SHRI R. MOHANARANGAM.:
If T say almost all the 22 States, my
time will e over, That is why I

mentioned vac or two States.

SHRI D.B. GHANDRA GO-
WDA: Mysore, vou add.

SHRI R.MOHANARANGANM :
Ahout the Mysore University, the
Karnataka University, almost all the
Universities, Sir, that will he the
case. (Time bell rings)

Only half of the time I have con-
sumed.

THE VICE-CHAIRMAN
{SHRI M.P. KAUSHIK): How
much more time do you need ?

SHRI R. MOHANARANGAM:
X you give me half-an-hour more,
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I will speak. What is my time? How
much time have I taken so far ?.

THE VIGE-CHAIRMAN (Shri
M. P. Kaushik) : Your time
is over.

SHRI R. MOHANARANGAM:
My time is over. That is the case,
Sir. That is why I ask Mr. Narasimha
R0, through you, Sir that they have
to completely remove this three-
language foumula, thisidea of creat-
ing the Indian Education Service,
the idea of having 40 modsl schools,
the idea of creating the Navodaya
Schools in the name of completely
removingthe disparity among studenis
whether rural or urban. I want them
to introduce or to start almost all
the schools with the language of that
particular area as the medium of
Instructions along with English,
For cxample, if it.is Andhra Pradesh
it should be Telugu and English, if
it is Tamil Nadu it should be Tamil
and English, if it is Mysore, Ganarese
and Hindi. Like that in almost all
the States they can introduce
their own language along with
English, whereby we can create
a_very pleasant and colourful atmos-
phere throughout the country, and
also before the world we can say that
we are the products of the Indian
University and that no student from
different universities ofthe world can
compete with us, Like that we can
create, but they cannot.

They want urificatio: of India,
but they want to introduce Hindi.
How could that be ? Thatis the
same question for the past so
many years. -

IfI speakin Tamil Sir,Iam a
very good speaker in Tamil—I can
speak well in Tamil, not in other
languages. '

THE VIGE-CHAIRMAN
(SHRI M.P. KAUSHIK): You are
a very good speaker in English also.

_ SHRI R. MOHANARANGAM:
Sir, I am one of the best speakers
in Tamil. If I begin tospeakin Tamil
Sir, nobody can.. .
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SHRI R. MOHANARANGAM:
Correct. My dear man,,..

4 p.M.
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SHRI R. MOHANARANGANM:
I can compete with ay person hut
I canrot compete with any person
who is bigger than me in size. But,
anyhow, Sir, the main thing is if I
sperk in Tamil I challenge today
nobody can mterpret or translate
my Tami! into English, because
if I begin to speak in Tamil nobody
can understand.

Now, I would like to ask a
very specific question: Wha* do You
mean by the word ‘language®? Lan:g=
uage is a source through which I am
transmitting my feelings to another
indvidual, If I speak in Tamil
I canrot transmit my feelirgs to Mr.
Kalpanath Rai because that cannot
be transmitted. You will ot allow the
transaction of the proceedings going
on in d'flzrent languages other than
English at the same time.

s} ATy T ;. F gEer 9Ea
- ofvw ¥, s gfoe 7  aifex,
St T8 FWEAT g

SHRI R. MOHANARANGAM:
Don’t thirkthat you are the only
predominrate community to.enter
India. We arrived in this country
and had our civilization here when
this country was occupied Dby
uncivilised citizens. I can speak in
speak in Tamil, but because, as I
told you just now,a languageis to
be understood by all, The improve-
ment of language should not be
at the expense of another language.

380 R.S.—9

! -
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While travelling by air from Madurai
to Madra both the places are situa-
ted in Tamil Nadu—the air hostesses
intimate: ‘all the passergers are re-
quested to fasten their belts’ in Eng-
lish and then they say something
in Hindi. If hoth the languages
carmpt  be understood by passengers
who travel from Madras to Madural,
since both the places are situated
in Tamil Nadu, why should we not
introduce Tami] there ? Can you
keep quite if at allin flight from Delhi
to Uttar Pradesh, say to Luckr.ow or
somewhcre else, the Air Hostess glves
this information in Enrglish and Tamil

language orly. Will you keep quite.

if they dor’t speak in Hindi. Mr,
Kalprath will jump sayirg oh, Hindi
should also be usedin the announce-
ments but I have to speak o the floor
of the House in a foreign language.

Mt &Y T ¢ oATRe W @
TS, wE vl gt Ay o

SHRI R. MOHANARANGAM :
If I ‘Bolo’ irn Tamil, you canvot un-
derstand my ‘Bolo.’” If the gentleman
who spoke there in Hindi for more
than hall an Lhour had spoken in
Eiglish, T would have understood
everything, If he speaks in Hindi,
I would not understand anything.

oft &7y W ;0 ITENTTE WA
IS T oA T o
THE VICE CHAIRMAN

(SHRI M.P. KAUSHIK): Please
sit down.
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SHRI R. MOHANARANGAM :
Even what you said in Hindi was
not translated properly. You don’t
know, Mr. Kalpnath Rai we are
second grade citizens in this country.
you can love me, you have got  affec-
tion towards me, but what ahout the

practical point ? When youintro- .
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duced this Bill, we are not the last
generation of this world, why do you,
unncessarily introduce all these things®
Let future generations introduce this

education policy. That is why I say
the framers of our Constitution were
very intelligent peoplé. They have
given education to the States. I have
got five crores of people in my State
becauss it was a very big country once,
bigger than Delhi. We have in
our State five crore people who are
speaking Tamil language.  Why
should we not talk to our people in
our own language and one more
language for our international use ?

Why should we come forward to

learn one more language other than
the two languages, whereas in Uttar
Pradesh, where Mr. Kalpnath lives,
they study only Hindi. They com-

pletely avoid Dnglish and avoid
South Indian languges. If at all it

should be done then to all the Indian -

citizens  advantages and disadvan-
tages should’ be equally distributed.
Where itis not distributed, there is n»
use of bringing this policy on edu-
cation. This is the backdoor through
which they want to introduce their
own language—Hindi—in our State
which the five crore citizens of Tamil
Nadu have never accepted, it will
never be accepted by our generations
after genorations. They will not study
this  particular  language, if at
all you introduce this language in
Tamil Nadu., We will never accept
it. We will definitely throw every-
thing to the winds. Considering the
unity and integrity of the nation and
also on behalf of good people of this
country I have to say that if this
country wawnts to b:onecand if this
country is the only country (rom
rocky "bed Himalayas to sacred
Kanyakumari, this National Edu-
cation Policy can be introduced  only
in English as well as in the mother
tongue of the concerned State, but
not in Hindi. If you use Hindi in our
own State, then, - this country will
g> to pieces. Thank you,

SHRI
(Himachal

ANAND

SHARMA
Praaesh)

: Mr. Vice-

[RATYA

SABHA ] Drajt National Policy
on Education, 1986—

Chairman, Sir, the debates on
the National Policy Education, in
my opinion, is one of the most im-
portant and significant subjects which
have been discussed in Parliament in
this session, because education as has
rightly been described, liberates human
beings from ignorance and oppression;
and it is a continous prceass  which
has been evolving dming the coutse of
history. Thissubject is of a great inte~
rest to all of us. We may speak in any
language belonging to any part of
the country. The debate  was
rhound to generate both heat and
light, But we have seen that
heat when our hon. friend, Mr.
Mohanarangam spoke before me
and left the House. He has very
skilfully avoided  discussing the
positive aspects of this policy and
also positive features. He has only
yindulged in—if I am permitted to say
so—a rhetoric or something like that
which can only give rise to -regicnal
passions. [ think this is very dan-
gerous for the country’s unity and also
for understanding between our people
in different regions of our country.
Sir, education is not something
which promotes individual skill
only, but it also helps in preserving,
promoting and creating an awareness
about the cultural identity of a nation
or society. It is not something which
only helps us in doing away with
ignorance or illiteracy, but also pre-
pares people, soceity and nation to
work for development and progress
and is, therefore, connected with
the future. In the past we have
failed to give due umportance to
education. But I do not want to go
into those details. Now for the first
time something positive has emerged
following a national _debate. We
have ignored this important subject
earlier, Theve has been inadequate
investment, improper utilisation and
mobilisation of resources. It  has

been a sort’ of drift which has left
our people confused and confounded.
It has led to the growth of cynicism
and unemployment. We - have con-
iingr:d with those policies for a long
time which are alien to us. We had
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continued with a system which did
not suit in the independent India.
With this type of system, we cannnt
prepare our nation to meet the re-
quirements in the field of science
and techonology, industry = and
"“agriculture, Teday, we find a
bold departure—a new policy, which
" is most innovative and pragmntic.
I congratulate the Prime Minister and
the Human Resource Develop-
mert Minister Shri P.V. Narasimha
Rao fo- having evolved a consensus
having taken the opinion of our
people through this national debate
following the policy paper on elu-
cation which was pressnted last
year. They have correctlv listed the
priorities and have also admitted the
flaws, failures and drawhacks which
have been there in the past.  Today,
~ we need not go to statistics as to how
* many schools are there without black
boards or teachers. The Govern-
ment itself has done that. What is
more important is that the Govern-
ment is awvare of the requirements and
has declared its resolve to  ensure
unive.salisation of elementary
education to  eradicate illiteracy
from the country and also to pre:
pare our people to meet the present
day requirements in the field of
science and technology. Sir,’ had
this not hesn dsne, we would have
been heading for a very dangercus
situation ? On one hand, the system,
with  which we had continued
with, was a system in which we were
having universities and colleges
churning out vast armies of unem-
ployed youths.  Since independence,
we were only changing their character
from uneducated uncmployed to
educated unemploved.  There. was
this gap, this schism Detween our
requirements as well as the pre-
parations which we had for that.
Wc have witnessed the expansion of
the Industrial base in thc country at
a vcry rapid pace but on the other,
thiere was a sort of mis-match which
has been mentioncd in the paper
between the demand and supply of
traincd man-powcr in the country.
This was a situation which Fad to be
corrected and the corrcct crmpl asis
Fas rightly been there on vocational
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education. Sir, therc are v ry many
positive aspects in this new policy
particularly in refcrnce to our poor
* people, of Schedulrd Castes and
Scheduled Tribrs and women. The
most significant aspect is the dcc-
larcd  resolve to ensure cqualityin
"“cducation and to give inc:ntives to
those who do not have casy accrss
to formal - ducation, to schocl cduca-
tion and in those arcas where prople
“have becn suffering  from poverty
and backwardncss which Fas 1~d to
a large numhcr of drop outs which is
a serious problem in our country.
Itis important for the Government to
ensur: that we do not only go in for
op-ning sct.ools but also cnsur: that
those cl-ildren, who go to thest schools
‘they continue studving there Reten-
tion in Schools, is a very
important  requirement. If this
is' not donz and if a national
cffort is not made, we 2ll know that
by the turn of the century, India
.will be Laving the largest numbcer of
illitcrate young propl: in the world.
I think it will come to about 54 prr
ccnt.  And that is why the Govern-
ment has decided fo give the first
priority to univcrsalisation of ele-
mcntary ) education b 19G0.
“Op-ration Blackboard” “which Fas
been rcfirred to in this policy, I
think, is going to be very us: ful, very
purpos« ful and will help us in m-ct-
ing this challenge. It is not important
as to how we go about it; it 'is not
neceessary to generate the controvry-
sics which we Fave heard, the criticism
which bas come, brcause whenever ary
new policy is there, it generates™ a
dcbate, hoprs as well as “criticism.
This ncw policy has been viewed
with "cxpcctations and hopc on the
the part of those whoarc intcrested
in secing a strong and vibrant nation,
a nation whosc unity and intcgrity
is nct threatenerd, a  nation where
people, particularly ti.c poer people,
have easy access to education.
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In this policy, another significant
aspect is the stress on non-formal edu-
cation. In my personal opinicn,
itis somcthing wtich will go a long
way in the removal of illitcracy. Tt
is a beartening developmernt that this
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non-formal education has been cx-
tendcd to higher education  also,
through the open university and by
invoking —that is what the promise
is —thc modern informative techno-
logy. The modern  informative
technology is very important. Thcre
may be critics who will say that there
is no need to invoke the mzdia, the
modern tcchnology, in cducating
our people. But we nced not wait
if we have a way out. We nced not
wait for a decade or two
decades if we can reach out to our
people living in remote rural areas
in a fastcr manner. And the m:dia
certainly influcnces the minds of
people in a big way, particularly the
young minds. I am happy that
the Government is scized of this pros
blem that thosc TV and radio prog-
rammes which might be militating
against the education policy will be
curbed or cheeked. But, as I h:.:we
said we, all know that education is a
eontinuous proccss. We have cdu-
cation not only in schools but also in
cinema-houscs.  We also have cduca-
tion through TV, through radio and,
to somc extent, cven through com-
mecrcial advertiscments today. They
too, influrnce the people, in a right
manner Or wrong manncr, they, too,
educate the pcople, particularly the
school-going and  college-going
childrcn and students.  Here the
national media can very well be
described as irrcsponsible . It has
promoted false valucs, valucs which
arc alicn to us. The Government
must cnsure a comprchensive Teview
in the case of commecrcial adverti-
sements , TV programmcs and parti-
cularly films. Wc all know effccts
of the commcrcialisation of the film
industry. It has not only polluted
our young minds bur has failed to
inculcate those valucs which could
have given our young peoplc asense
of bclonging to one nation. There
is mention of valuc-based education.
But how arc we going to achieve
that ? Wlat we have seen so far
is that in spite of the censorship being
there, cvery day films are coming in
which are spreading a cult of violen-
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ce and also spreading cynicism in
the country. The GOvernment must
review this and ensure that the cu.bs
are effec ive and meanirgful.

Now coming to vocational edu-
cation, what has been promised may
not be adequate. But it is a good
beginning. One thing the Govern-
ment has to ensure . While pro-
viding technical education which
is essential—I would not like to go
into the debate as to from which
standard—1I think if it is introduced
from 8th Standard, it will be the right
thing to do. The Government can
also consider doing the same after
the primary school level. But for
that, though the target is clcar that
10% of the secondary schools will
have facilities for vocational educa-
tion by 1990 and another 15%,—that
is, 25%¢—by 1995, I have my doubts
whether it will meet the requiremen-
ts. We also have to consider the re-
sources. It is not a question of pro-
viding facilities for vocational edu-
cation. What is more important
is to ensure that the training methods
are updated, the approach should
be innovative. We have ITIs in the
country we have ITTs in the country.
I do not have the exact number
of these institutions. We have in
addition, the regional engineering
colleges. But it is our misfortune
that today when we have made giant
strides in all the fields, the training
equipment there is absolutely obso-
lete. Therefore, equally important
is the training of teachers which finds
a reference here. Unless and until
we have tiained teachers those who
know or who are aware of the latests
invention which have taken place
in other parts of the world, we cannot
tully benefit from this, particularly
from the industrial revolution or the
revolution of high technology and
electronics which have overtaken
the world today. Equally important
in this field is to do away with the
colonial hang-overin which only a
white collared job is given respect. Our
young people continue to suffer from
that hang-over. We have perpetua-
ted those values which are alien to
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our system. Unless and until the
dignity of labour is realised and res-
pected and that can be done through
education—we will not be able to
derive the required benefits from this
approach, from this scheme which
in my opinion, was absolutly essen-
tial. It was essential for the Govern-
ment to coordinate, to link, economic
planning with educational planning,
developmental! planning with educa-
tional planning, And I congratu-
late the Prime Minister and the Go-
vernment for having taken this ini-
tative whick will certainly go a long
way not only in doing away with the
problem of unemployment but also
making our youig people participants
and partners in the developmental
process, in the socio-economic reco-
construction of the country.

I would like to draw the attention
of the Government, especially Mrs.
Rohatgi who is here, who was closely
associated with the present policy
which we have and with the nation-
wide debate which we had before
this policy was formulated, and I
would like to convey this to the
Government that in the field of sports
and sports education we have lagged
behind what we have achieved so far
in the field of sports is a matter of
national shame and disgrace. An
effort has been there for the last
few years to promote sports. Parlia-
ment has been seized of this matter.
The Government has been sincere in
its efforts. But it is the improper im-
plementation the same improper im-
plementation which led also to our
losing all the benefits which we could
have had from the 1968 educational
policy. Bureaucratisation has affec-
ted sports education. Sir, today we
have an apexbody for sports called
the Sports Authority of India. We
have the SNIPES Board. We have
the National Institute of Sports. But
what have we achieved? There is
a total ban on the recruitment. No
coaches, no individiual who has been
connected with sports can be recruited
by the SAI. There has been a tug of
war and leg-pulling going on between
the bureaucrats in the Ministry.
Some are favouring the NIS, some
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SAI, some SNIPES Board. I would

urge upon the Government to come

down with a firm hand. If we want
to promote physical education in the
country, then we must ensure that the
policy which is adopted by Parliame~
nt the policy of the Government, must
be implemented in totality and any-
bodv preventing the implementaion
anybody creating problems for that
implementation, must be taken to
task, whosoever that person of indivi-
dual may be.

We are a big nation. We are
proud of lur heritage. We are ahove
800 million today. But we come
back from the Olympics CGames
without a single medal. Sports in
this country cannot develop if we
have one apex body which is looking
after only the stadia. Sir, this is any
interesting situation, and I would
like to draw your attention and the
attention of the hon. Minister, the
Government and the House, to the fa-
ct that we have an apex body which
looks after only the stadia, we have
another institution called the NIS
which looks after the training. The
coaches are under NIS. The stadia
are under SAI,. The development
programme is with the SPNIPES
Board. We must do away with ali
these institutions. We must have only
one institution. I fail to understand,
if there was the SAI, what was the
Jjustification for continuing another
institution? Even if we continue
with these institutions, they must
come under one apex body so that
there is no contradiction in approach
we must have a policy to take physical
education to the rural areas, parti-
cularly the villages. The money
which we spend on organising meets
in big cities and towns we can spend
on constructing stadia and playgrounds
in the rural areas. India has enough
talent. There is no dearth of talent.
What is required is to tap that talent
of our young people, and we do hope
that in furture special attention will
be paid in this particular field(Zime
bell  rings)

I will take just a couple of minu-
tes more, Sir
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I €013y walate the Government
for, cortinuinz wifa the N.C.C. aad
tha pa-ticipation of our students in

othsr volaatary Orgaaisations like -

the N3S. Thssz certainly have plaved
a very positive role so far, Itisso far
voluatary. It is not  eseszatial boath
N.C.C. aa1 N.S.8. pacticulazly ia
refereace to N.C.C- Today, we have
a situation when we face threats from
externa! alien forces threats from
across our borders. We have a situa-
tion when sophisticated weapons are
being pumpzed across our barder which
are posing aserious tarealtous. We
have internal threat from those cle-
meats who have occasionally whipped
up commuaal piwsions, who have
not only injected the venom of com-
munalism in our policy but have
also introduced organised terrorism
in our couatry. India does not have
the resources to eater the arms rase

In the list one decade, the defen"'c{‘

spendis os of Pakistan :md Sri L:ml,:i
havein: *e.lsed toa gmat ealent. We'
have nst gous in for that mach of
in:rcasc. In the caxe of Pakistan
the increase in Army is alarming. It
18 in addition to their defeace spani-
ing. I am ta'king of the numbers
in the Arvmy. Therefore, it would

be the rigit thing on our part today.”

if we mak: N.C.C. training for two
years compulsory for every students,
We should not give them train'ny
with those obsolete
I was in college, I was pasticipating
in N.C.C. aztwities. They used to
give us 309 rifles. I personally feel
that it is essential to give proper
training. Alo, we must give the
type of training to our young pcople
through N.C.C. which trainy then
about their coastitutional daties to-
wards the saciety.

Bcfore I conclude, I would like
to thank the Government for intro-
ducing a national system of cducation
and for promising a unifrom syliabi

or uniform corc curriculam. This is.-

onc aspect. The other aspect is that
the Government is now  making
sincere cfforts to  streamline our
education policy. It has generated
a lot of heat. A lot of criticism kas
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been there. I personally feel tlat the
criticism is unwarrantcd and unjusti-
fizd. Mr. Nepaldev is not kere, I
think that t}~. two fricnds from thé
opposition who kave spok:n ecarlicr
have not cither und-rstood properly
th= intention of the Governm:nt or
there are political motives behind
their criticism. Today, if w2 have
natioal history as a part of our
corc curriculum, then where is the
contradiction ? What is th> ohjection?
Sir, w.: in India arc thos: unfortunate
p:oplc who have attained  th-ir
ind >pendcnce  after centuries  of
colonialisation and  centuries of
centuries  of struggle.  The  post-
Ind-pend:nce gencration in India

has i:2n cut off from its imm- diate.
past. Tiis was not taught in the
schools. They were not taught the

history of tleir freedom strugglc,
the sacrifices of thdir \costors.
This has lcd to a situation wl:erc our
young pcople kave bcen weakn-od
away from th. national mainstrcam.
They have bccome victims — of
comnunal passions,  parochial
passions whipped up by indivi-
duals who were men of small
stature and who have, because of
their political motives, treated such
a situation. Of course, such m=n,
by the strength of their personality
or staturc, could not cemcrge as
lcaders of India. They are the oncs
we have to be cautious about. The
Government has nowhcere said that
the regional language or the regional
culture, diverse culture of India,
will be dont away with. Nobody
In fact, this policy
paper clearly mentions that  all
cfforts will be made to foster, to
promote understanding amongst our
young pecople and stud=nts about the
diverse culture in diffcrent parts of
the country. It is in this context

. Bir, that the talk of concurrence

comes in. My friends who have
spoke nn hefore me, particularly, Mr,
Mol:znarangam—I am  taking his
name time and again;itis unfortunate
that he is not }Lere now.

THE VICE-CHAIRMAN ( SHR
M.P. KAUSHIK) : Heis not here
You conclude now.
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SHRI ANAND SHARMA : I am
concluding in just two minutes, Sir.
But Mr. M»hanarangam mentioned,
Sir, ahout th~ lack of wisd »m on the
part of the Government, and quest-
tioncd why Education was brought
on concurrent List. I for one, and
every nationalist, every patriotic
Indian will thank the Government
of India particularly our lat: Prim:
Ministcr, Shrimati Indira Gandhi,
for that Consiitutional Am>ndm-nt
which brought Education on the
Concurrent List. Sir, in the absence
of that, as long as Education had
bizn there on the State List, our
stud:nts faced  the  difficulty, in
addition to ti:e problem created by
the distortions in national history.
The syllabus had been such that our
young people, il thry were educated
in on= particular region of the country
or in one particular State, in the rest
of the country their degrees were not
rccogniscd  They  found it diffi-
cult to comc and work in othrr
parts of th: country. Sir, India is
a Union of States. W: havc p-ople
everywhere from everywhere working
in Governme-nt institutions and pri-
vate organisations The talk of taking
our people away from the national
mainstrcam particularly qu stioning
the Education b:ing brought under
the Concurrent List is politically
motivated. And nowhere thrre is
interference as for as the rights of
the States are concerncd It is a
m-aningful partncrship.  This is
in fact, one of the arcas in which
the Union, the Czntral Government
has takecn upon itself more res-
ponsibility than powor. It is a
bigger responsibility on the Union.
And about the introduction of the
Navodaya Schools or the Central
Schools which have been there, 1
do not know why such an apprchen-
sion is there. What arc the reasons
for that ? As far as Navodaya
Schools are concerned, Sir, we
welcome  this move. It ought to
have been done long back. But the
fact that we will have such schools
in cvery district of the country
will help in promoting, in strengthen-

ing the national unity and integrity.
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The criticism that they will do away
they will dilute our unity in diversity
is unjustifi~d b.cause the policy
papcr itsclf says that-tlis is what
we actually intend to do—to promote
that understanding. And in these
Navodaya Schools, we will have
students from all parts,of the country.
If there is a school, for cxample,
in Haryana or in Uttar Prad-sl., 20
per cent of thi= students will be from
outsid: that State and from otrer
parts of the country. If thore is a
school in Tamil Nadu, our young
ckildren from Punjab can be studying
therc, children from D ki can a2
studying there. And the talk of
ti.e controversy which is link<d to
that of language isagain unfortunate,
Regarding these Navodaya Schools
onc thing more I would liks to
m ntion. It is not tre first tim~
that such a thing is happ ning.
We  are not doing away
with the schools which have bee st
up by the State Edacatio: Dupapt-
ment o: . the -QGontral 8Seghdals
for that matter. But it-is o1ly o
give those younrg children, those who
are highly ralented, those who donot
have an access to good schoaols, an opz-
octunity to excel. In the past, Sir, 1
the ancient pist we had these schools,
‘Who has nothewd oftheseats oflearn-
ing, Taxila and Nalanda ?  Scholars
used to co.ne from other parts of the
world , when there were no aero-
plares; na jets or airbuses were there
but scholars used to come. It is some-
thing wiich bas heer recorded in his-
tory, But in today’s India when we
have entered the space-age, when we
have entered the nuclear age, when
we talk of our heritage and our culture,
why should not we continue, why
should w2 not have sonething, which
we had centuries ago?

Sir, one firal request I would like
to make regarding the Central School
system. It has becen our coisidered
demand that the Central scheme sy-
stem too should he exparded as I
understand the Navodaya Schools
and the Central Schools are different
from each other, The Central schools
"5 0 must be expanded. They should



271 Rcsolution on

[Shri. Anand Sharma]

not be corfined only the childern of
the Gentral Government employees,
Ofcourse, they have aright,itishasi-
cally meant for them. But we should
expand them. We should open
more such schools, And these
schools mus b supplemented by cen-
tral colleges ..d central universitjes,
Othcrwise, fw: could give education
in schools, { rou teach the students
aboutnatio . lequirements ard nati-

12l perspect ve in schools, what will
happen after tl:ey come out from the
schools? Yoahave tosupplement -that
by a central college system and cen-
tral univers '~ system in every State,

Unrless and 1. 1 we do that, promo-

ting both fo-mal and nor-formal
education, tlis two-track system and
the State pattern and the Central
Schools, urless and until we imple-
ment it, our future will be bleak.
Aud, for that the Government must
have afirm d:termination todayvwhen
the question is about implement.
atior: About resources, Sir, we all
know that there is paucity of resources,
Unfortunately, we have spent much
less on education than we ought
to have spent. We have hardly
spent g per cent of our GNP. where-
as the requirement as per the
1968 policy,iflamcorrect, was 6 per
cent. From 1968 to 1986, it has been
3 per cent instead of 6 per cent as
required in 1968. I think the requi-
rement is much more today. But we
are happy that the Government has
assured us, the Govérnment has ass-
urcd the people that the resources will
be mohilised. Those who are quest-
ioning that, I toohave my doubts for
that matter, we would like the Human
Resource Development Mirister to
enlighten us about it as to how these
resources will be mobilised. But
one thing is there, implementation
could not have preceded the policy.
So first we have to appreciate that,
We have to thank the Government
for giving us this policy and itis also
essential today, betore I conclude now,
the three-language formula must be
implemented. There is a mention of
link language in this policy paper. but
which is that link language. I do not
agree with thosc who have expressed
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their fears or those who have trid
to start a debate about it, about the
language. Ifthisisthe three-language
formula which finds a mentios in the
1968 policy the Governmert should
nothe hesitant. We must make it
clear how we are 7 r g to promote the
linklanguage. T cre are States which
have done it. T ¢ apprchensiot. that
it willen -eo:.lythe domination of
Hindi is factunlly incorrect We all
would like th <tudents in our res-
pectives State to 'carn other Idian
languages, Sir, I t.ink Haryana is
one State which has dore it. There
are other States also wlere s milar
attempts are going on. When we talk
of the medium, first of all, wl.at is
importantisthe contert and wlon the
medium of instruction is there, I
agree that the mother torgue or the
local language is very important. But
it does not mean that the other
Indian languages cannot be taught
.along with the mother tonguc. Thatis
why, three language formulahas been
there which wasaccepted by the fram-
ers of our Constitut on and the Gov
crnment must assure the nation that
the three-language formula will be im-
plemented and therc will be no devi-
atior concurrence will be invoked in
letter and spirit, and as a word  of
cauti~, for proper implementation,
over- ureaucratisation will be checke
ed ar d will be avoided. Thank you.

SHRID.B.GHANDRA GOWDA:
Mr. Vice-Ghairmar, I am thanrkful
to you for giving me the opportunity
to speak on this very important,
rather the policy document on edu-
cation, A man of rich rcsources, in
charge of human resources, has
presented this document or our come
ments, Looking to the history of
education in India , I have no hesi-
tation to say that it docs not lack
policy papers but education in India
isin amessbecause thereisnio enough
and sufficient money. Answer to re-
form education is clearly more im-
portant than the matter of issuing a
policy paper. Therc was nothing wr-
ong in the papers presented earlier,
more particularly the policy of
1968; but much more lics in its
implementation.
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Thave gone through the document
very carefully and I have heard the
speeches of the previous speakers on
the floor of this august House. I wel-
come certain aspects of it and more
particularly the rapid universali-
satior of el mientary education, eradi-
cation of il tcracy, strengthening of
pre-primar (ducation for childern,
vocatioital « dication, greater concern
for socia! iust’ce, teachers’ educatio. .,
delinking of de grees from job  creat-
ion of disnic nstitutes of education
and trair,s~.+r,  nd value-based edu-
cation, ald so on and so forth.

[The Vice-Chairman (Shri
Pawan Kumar Bansal) In the
Chair]

Sir, educational institutions, qual-
itatively, are coming down ; their
quality iscroding to the level of non-
existence, particularly at the lowest
Ievel. On the contrary, there is an
increasing trend for privatisation not
only in the professional education
but at the level of primary cducation
also, Parents pay 15 to 20 thousand
rupees to get their child admitted to
a reputed institution, more particul-
arly the Convents and they try to usc
all possible political pressures to
gct a seat. On the contrary, Gover-
nment schools are being closed and
if we take into account the data of
Kerala many of the Government
institutions have closed down and in
their place, private institutions have
come up. That is not the case in Ker-
ala alonce I have in the headquarters
of the State for a number of years and
this is my experience. In order to be
able to gct a job for the child, we try
to geta seat for him in reputed schools.
But unless we strengthen our pimary
schools and crcatc confidence in the
Government-run schools this policy
document has no mcaning. What
does the hon. Minister, rather the
Human Resource Minister, what to
say on Universalisation of elcmentary
education ? What does he mcan by
this? Does he assure this House and
through this Housc, the nation, that
there sKall not be a school without a
building *Does he assure that there shall
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not be a school without a black board?
Does he assure that there shall not be
aschool without benches ? Docslhe ass-
ure that there sh-all not be schoolwhere:
there arc teach: rs? I would like to ask
him:docshe take carc and convince
the parents that no child will keep
away from education, particularly,
at the lowest lovel, for want of food,
for want of clothing, for want of books.
Docs Le mean this ? Docs he propa-
gate this theory through this docu-
ment ? What docs he mean by this ?
Sir, we should be ashamcd of the real-
ity, aftcr three and a half d cades
of giving the Constitution upto our-
sclv. s, in the year 1950, soleninly ass-
uring the people of India that within
the next ten vears, there shall not be
a child, up to the age of 14 ycars, who
does not bave education We assured
our peoplc that there skall be frce and
compulsory cducation as per the
dircctive  principle of the Consti-
tution, articlc 45. But what is the posi-
tion today ? The number of illitcrates
in India is morc than the population
of India at the time of Indcpendance.
If you take into account thc popul-
ation of India at the time of Independ-
ence and compare it with the illitcracy
figure, you find that the number of
literates today is more than the pop-
ulation at that point of time. The
national averag: of literacy is of the
order of 36 per cent and it varies from
State to State. In kerala, it is 69'5 per
cent Tamil Nadu about 47 per cent.
Karnataka 38 per cent. Morc app-
alling is the position in rcgard to
women literacy. It is hardly 24.18
cr cent. Thisis the position three and
a half deczdes aftcr we have given
the Constitution upto oursclves.
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Sir, when we speak about compul--
sory education, if you look at the posi-
tion of Government schools that are
run in diffcrent villages , particularly,
you find morc than kalf of the primary
schools lack permanent buildings Ab-
out one-third do not have any mats
for the children to sit, let alone ben-
ches. About 40 per cent have not
blackboards 1 do not know what is
mcant by this ‘Operation Blackboard?
mentioned in this document. Fifty
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"~ . per oent of them have no-msterials
Szventy per cint of themhave no books.

I would lik~ to citc an example here as
to how cducation or tlis policy docu-
m2nt hzcoin s a myt: unl-ss the rcal-
itizs are tak-n into consideration.
What is the rcality ? An experiment
was conducted in Karnataka, in the
last two y:ars. Th= number of regi-
stered stud-nts undsr primary edu-
cation was ahout 56 lakhs. The Gov-
vernm 'nt of Karnatakaintroducrd two
schem s to supply fr:2 textbooks and
two szts of uniforms. People laughed at
us. Many pople said that this is a
populist m :asure, But what is the
truth of th> matter ? The naked truth
has com~ out this yz=ar. Wec distri-
buted textbooks and clotbes to 75 lakh
stud>nts, where as the numb-r of
registered students under  primary
education was, as I said, about 56
lakhs.

This 75 lakks indicatss or gives
a clear picture of the naked truth
that is ‘prevailing in the nation at
larg:. The unfortunaie 20 lakhs of
stud :nts could not come to the schoals
for want to text books, for want of
clothing. This is the appalling situation
the nation has and what is it that
you want to universalise? Are you
going to uxiversalis» illitcracy? Uni-
versalise wl.at? Take care of those
boys, tell ¢ em that no ckild will
suffor for want of food. Tamil Nadu’s
experiment  of mid-day meals has
attract.d lakhs and lakhs of students.
Today ¢ conomic consid-ration is the
foremost for a child not to attend
or get into the school. That is the
reason why 64 prr ¢ nt of the popu-
lation till today in India is illiterate
and the World Bank record says,
by the end of 2000 A.D. India will
have an illitcrate population of the
order of 50 crorcs and you talk of
universaliation of primary cduca-
tion. I would like to know this from
the hon. Minister of Human Resource
Devclopment. He 1s 2 man of rich
resources, of varicd cxperience him-
self. He has been the Ministcr of
Education himsclf, he has been thc
Chief Minister and he has held so
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many portfolios at the national level.
He is a man of thinking, a man of wide
knowlcdge and cxperiince. Would
he translate this taking in*o consi-
deration the basic foundations from
where the cducation has to he Luilt ?

Coming to the drop outs, 1/5th
childrcn do not get into schools
for want of clothes and for want of
text books. Even among those who
gt into schools 70 pur cent of the
childrcn, what they call, arc drop
outs. WLy? It is bhccause of the
appalling poverty. These children
arc the carning hands of the poor
parents. They fccl more comfortable
with their parcnts to earn somc-
thing. Unless this Government assures
them the supply of free clothing,
free text books and a mid-day m als,
this policy will remain a paper policy
only for another fiw decadcs to come.

Sir, the neced of the Lour, I fel,
is skill, <xploiting supy ort-Fascd pri-
mary education, vocationaliscd scc-
ond arycducation ¢n 1 profussionaliscd
highcr «durcation. What docs mod: rn
education ‘mean? What docs cduca-
tion to the modcrn socicty mcan?
I would require an (lucidation, clarity
from the Lon. Ministcr.

Sir, there should be a  poli-
tical will, just not th= policy state-
ment. There should be a financial
support. Therc should be an admini-
strative sinccrity and Fonest commit-
ted tcackers, willing parents. Sir,
parents provide the human rcsources
and Government should provide the
basic infrastructure. The tcacher
should provide the finished products
to be utilized by the nation in future.
Even after the cducation was addecd
to the Concurrent list in 1976, bas
the situation improved? What is that
the Central Govirnment has done?
Even certain policy papers passcd by
the State Governments are pending
clearance. Even to this day the edu-
cation policy of the Karnataka State

cnunciated in  the  Educa-
5PpM.  tion Bill is  pending
clearance. Financial support
did not come from the Centre. In
the First Five Year Plan, the alloca-
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tion was of the ordcr of about 7.5%.
By the Scventh Plan, it came down
to hardly 29,. Worse still is, if you
look to the last ycar’s budget it is
hardly 19, of the total 18,000 crorcs
of budg-t, a little morc than 19,
maybe about 1.5% or 1.6%. It has
not toucked the figure of 29%,. But the
recomm-ndation is that minimum 69,
of GNP should be utiliscd for the
purpose of cducation. And if you go
outsid~ India, the pcrcontage spenton
cducation is more than 8 to 10% on
an average and more than 30% in
som: cas.s, And the recommendation
of Kher Committee is that the Statcs
should spend 30% and the Centre
10% from the total budgctary provi-
sion. ’

There could not be 2 common
curriculum. I am coming down to
curricula. I am recally surpriscd to sce
the suggestion of uniform curricula
keeping the diversity of India in view.
The greatest quality of Indian Nation
is unity in diversity. Don’t try to
break it. Every State has its own
identity. Evcry Statz has its own
heritage. Every State has its own
customs. Every State has its own line
of thinking. So my submission is
broad curricula skould be set up, the
model should be given by the CGentral
Government, but there shall not be
and there cannot be common curri-
cula for the whole of the nation.
The Centre could give a framcwork
and the rest of the thing could be
filled up by the State Governme.nts,
suiting to thcir own convenicnee,

A special reference bas bren made
in this particular document ahout
10+2-+3 formula. I fcel it is almost
an aceopted formula. It has run very
well. I don’t think there is any wisdom
in meddling with thbis. A suggcestion
is there that 10 years primary cdu-
cation should be divided into 5 years
of primary educaticr, g ycars of pre-
primary education and 2 ycars of
higter educetion—high school edu-
cation. That was the original mrdia
of instruction or the mcthod we had.
Now for the last almost 20 years,
7 vycars has been the sct pattern.
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Now if you want to split up, it docs
not suit the cntirc country to have a
nw administrative sEt-up and a new
teaching pattcrn.-Why do vou m-ddle
with the whole sct-up ? Let it cone
tinu~. I do understand that ctildren
upto IVti standard sl.ould be thrown
open to luarning of knowlcdge. After
IVth standard, they could be given
Listory, g-ography, langaug: and so
many oth_r things. My fccling is that
there slould net be any meddling so
far as this 743 is concrrned. Yes,
we can tlink of vocationalisation aftcr
the VIIth standard or even after the
Xth standard. Tiis document is
conveniintly silent about the medium
of instruction. T do not find it any-
where, I could not lay my kand on
the m.dium of instruction. The tcach-
ing shall bz only through the rcgional
language; only the mother tongus
should b~ the medium of instruction.
I do not want to go decp into the
matter. I'will just loave it at that,

Sir, now I want to m-rntion
spccially about the «xamination sys-
tem. The prescnt ¢xamination system
las r:cently cost one Chicf Ministcr,
ong¢’ Govcrnor of a State and one
Vice-Chanccllor of a University their
jobs. It may cost many morc thcir
jobs. Before it costs or takes away
many morc people their jobs, try to
remodel the (xamination systcm. I
do not want to go into the d-tails.

So far as the Navodaya Schools
arc concern~d, the question that the
honourable Minist:r has to answcr
is whether India necds elite, aristo-
cratic instruction such as in the public
schools or he wants to b ave institutions
at the lowcst level, as I said, at the
primary school level. T feel we could
avoid clitism and snobb:ry which
is the offshoct of a public schocl
cducation. What is  required
is more rcsidential schools where
there will be a better rclationship
between the teacher and the taught.

One senttnce about the tcacher.
Sir, T fedd the mistake of a doctor
lics buricd in the grave, the mistake
of the enginecr lics crematcd in the



259 Resolution on

[Shri D. B. Chandra Gowda]

bricks, the mistakc of a lawyer lies
in lies but the mistake of the tcacher
rcflects on the nation. Therefore, a
teacher of sound knowldege, inspiring
character, a sclolar, a qualifiecd man
who should have a respcctable living
should not only bLe looked for but,
if necessary, should be trained.

Sir, before concluding I should,
once again, ratler thank the honour-
able Ministcr and hope that he,
as a man of varicd and rich ex-
pericnce  incharge of the Ministry
of Human R sourccs Development,
would ccrtainly try to translate the
thinking into action and also hope
the Government of India will come
to his aid and assistance to provide
moncy as he has cnvisaged. The
univcrsalization  of education and
eradication of illiteracy by 19go or
1995, as he has thought of, would
requircd finances of the order of Rs.
6,500 crores. I hope and trust that
honourable  Minister would make
good usc of thuese Rs. 6,500 crores
and assure the nation a new era and
the new Education Policy would
give a new gencration to the future
India. Thank you very muck.

SHRI VISHWA  BANDHU
GUPTA  Delhi) : Mr, Vice-
Chairman, Sir, I wouldlike to draw
the attention of the hon. Minister
of Human Resources, through
you, and congatuate the Government,
to start with, for cousidering edu-
cation or educational policy a
the core sector for India,

Sir, I beleive that education
is at the very heart of the matter for
our development and the future
of our nation, I commend the Govern-
ment for setting out very laudable
objectives in its preamble as. the
ohjcctives of the education policy.
I quote from P.urt ITI—National
System of Education :

“The National - System of Edu-
cation will be based on a national

curricular framework which con- |
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tains a common core along with
other components that are flexible,
The common core will include the
history of India’s freedom move-
ment, the constitutioral obliga-
tions and other content ecssential
to nurture national identity.”

There are other matters whick. are
mentioned in this as objectives, Sir,
But I should like to draw the atten-
tion of the hon. Minister to one
point which has not bien  em-
phasised sufficeiently, to 'y mind
in this policy, and that is, we are
not keeping as one of the main ohjec-
tives of our cducation policy,build'ng
up of national pride, apridein bring
amnational of India, being an Indian,
I would corsider, Mr. Vice-Chairman
that this is probably one of the
essential things on which we should
lay much greater emphasis.

Opre of the tragedies in indepen-
dent India has been the systematic
dismantling and crosion  of the
spirit of nationalism and patriotism
in its manifestations which had
found fervant expressions during the
colonial ruleandduringthe freedom
struggle. Sir, there are few countries
or states in the world, which do not
find national pride in the means to
foster a strong sense of cohesion,
unity, security and philesophical
strength. Practically every country,
great or small, save India, involves,
asserts and fortifies this sense, the
small for survival and the great to
retain its greatmess, And I Delieve,
Sir, that India, because of its re-
markable diversity and size, reeds
national pride and patriotism more
than any other country for its pre-
sent and future well-bieng, for its
existence. ‘

Sir, in order to achieve this na-
tional pride in being an Indian and
being proud of doing whatever wedo
as Indian, I believe, Sir, that we
must catch the people young. This
movement for national pride must
start at an early stage, at the school
level. We must try toinculcate a
sensc of prideinthe flag of the country,
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in its policies, in its future, right from
the start, and this can be done at the*
level of the schools, There should be
a regular part of the curriculum to
emphasis this sense, Sir.

I would also like to draw the

- attention of the hon. Minister to one
‘more point about the development
of youth and sports. Sir,inthe policy

as stated, mention has been made of

sports and games. But I am sorry

to note thatthereisnomertionin the

policy about aero-sports. It does
not find a special place, although

the aero-sports are going to lead this
nation more easily into the 21st

century; it will be more akin to
goingintospace age whichis coming
in the 215t century. I would request
the honr. Minister to give greater
emphasis to aero-sports and space
also. This does not find, Sir, a
special mention, and I thought I
must cajole you and draw

your attention to this point once

again,

Me.  Vice-Chairman, Sir, the
policy which has been laid down for
educatior is an excellent one. It has
all the elements which are necessary
for a successful policy. But I say,
Sir, that this policy, as cnunciated,
must be reviewed again and again,
I think that this policy, although
it has laid down the foundation
perhaps for the next 15 years or
perhaps 20 years, the hon, Minister
should consider having a review
of this policy for updating the policy,
getting it more in tune with the time
and more in tune with the needs
of the nation, may be every three
years or five years. I think that is
the one elemsnt that might be
mentioned in this policy.

I would like to corigratulate
the ho1. Mirister for the last para-
graph in the policy. Itsays :

“Tae main task is to strengthen
the bise of the pyramd, which
m'ght toaci a billion  people at
the tum of the century. Equally,
it is impoartant to ensure that those
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at the top of the pyramid are among
the best in the world.”

1986 ]

Sir, it was with this in mind that
I made the point that the sense of
having a pride of being an Indian
should be emphasised even further.
It further says :

“QOur cultural well-springs had
taken good care of Doth ends in
the past; the skew set in withforeign
domination and influence. It
should now be possible to further
intensify  the nation-wide effort
in Human Resource Dcvelopment,
with Education playing its multi-
faceted role.”

I think this is a very laudable
objective set for the futurc of the

" nation.

With these words I support the
poticy and congratulate the Govern-
ment on it,

[The Vice Chairman Dr (Shrimati)
Sarojini Mahjshi in the chair ]

SHRI KAMALENDU BHA-
TTAGHARJEE (Assam) : M adam,
Vice-Chairman, I would like 10 say
that this National Policy on Edu-
cation is just not another policy.
Itis to quote Albert Gamou, more
perticularly the language of his
Book ‘Ravel’ is an attempt to under-
stand the times.

Now, the introduciory portion
of it hegins with these lines and I
quote :

1

“There arc moments in history

when a 1.ew direction has to be
giver to on ago-old process. The
_moment is today.”

We all krow the famous En glish
saying; andI quote :

“Every today hecomes a yester=
day tomorrew.”
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But, Madam Vice-Chairman, I
would like to point out that certain
‘todays’ remaih  perpctual ‘today’.
And thistodayas concerned withthe
new Policy ov Education will be
written in golden letters in the
annals of the histoy of Education
in India and this will remain a
perpetual today.

Thereisachange levelled against
this Education Policy., I have seen
in some newspapers that it is a
5,000 word policy presertation that
contains  just about ‘200 words of
real policy; the rest is a strings of
platitudes, clickes and good nten-
tions, But, Madam, Viee-Ghairmar,
if we make an indepth study of the
whole policy, if wemakea threadbare
discussion of it paragraph by pare-
graph then we will find that this
allegation is urfounded. There are
hundreds of word: used in decaling
with different aspects” of education
policy like ‘Fquidating illiteracy’,
‘elimination of (he excessive element
of subjectivity and chance’, -‘de-
emphasising memorisation,” ‘putting
due and right emphasis on non-
formal educatior’, *adult education’,
‘women education’; ‘education of
the Scheduled Castes, Scheduled
Tribes, , redesighing and  restruc-
turing of public examination system’
etc. R

Madam Vice-Chairman,  this
policy includes future planning also,
It is1n line once again with famous
novelist and great thinker Albert
Camou. This zlso adkheres to  the
principles and I quote :

\

“One must act and live in  terms
of future”. Ornce again we have
to turn to the same great philosopher
get his sermons : .

“Real gererocity to the future
lies in giving all to-the present.”

b b . .

This policy has done a lot  while
explairing all the details regarding
the different aspects of education.
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Madam Vice-Chairmam, 1 would
like to sound a note of warning.
If this sort of education policy means,
setting up of different committees
at the national level or at the State
level or at the district level, and also
setting up of different types of
bureaucracies all over India, I
would like to say that it will simply
spell disaster. It will not serve any
useful  purpose. It will just D=
another  bonanza for the ‘sarkari’
educationists. I would like to repeat
that it will be just a great bonanza
for the ‘sarkari’ educationists.
There will be mushroom growth of
committees all over India. The real
objective of the education policy
should be to reach the poorest of
the poor. The real cbjective of the
education should he that educaticn
should  percolate down to the
poorest . masses of the country.
If there is mwhroom growth of
committees, then, the objective of”
the education policy cannot® be
achieved. If all these things are
there, we cannot achieve the desired
result. The  intentions are gocd.
I appreciate it. But I fear about
mushroom growth of committees. L
hope I  have mistaken. -

Madam, there are many laudable
provisions in the policy. In  the
policy it is mentioned that delinking
of jobs with educaticn, overhauling
of the public examination system,
pre-matric  scholarship for children
of the poorest of the poor. All these
things are there. I once again appeal
to the hon. Minister for Human
Resource  Development,  through
you, that these policies shculd be
properly implemented into actigi.
These should be properly translated
into action. A famous European
critic  once ccmmented that culture
entirely depends on the man, the
moment and the milieu. They are
meaning environment and circum-
stances. This is equally appliacable
to ‘the domain of education also.
A lot depends on the circumstances.
While talking in hig terms abcut
significant achievement of education
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and our country entering into the
21st century, we must keep in mind
the conditions of the poorest of the
poor  of our  country. We
should alongside try to develop
-their circumstances. The intelligent
quotient of the famous and the
important test says that it is a scienti-
fic test that circumstances can improve
upto 25 per cent of I1.Q), of a person.
While talking in big terms, we should
try to develop and improve the
circumstances of the poor students
and guardians, b=cause education
begins at home. If this is done,
I think, it will be indeed a great
achicvement.

So far as higher education is
concerned, there are 150 universities
and 5,000 colleges in India. But
in the policy, it is stipulated that
more open  universities will be
started. There will be distant learning.
There will be more rural universities.
Madam, here, I would like to
say that if there is any attempt
at consolidation as a substitute for
expansion of higher education, then,
how we could produce brilliant
scholars and brilliant scientists who
must be available toimplement into
action all these different ideas by
these  persons at different levels in
this country. So this consolidation
should be there. I appreciate it.
But, at the same time, I would like
to emphasise that consolidation
should never be regarded as a subs-
titute for expansion.

Now, there are poor guardians,
These guardians at different levels
have got to defray the educational
expeises of their wards, of their
children. I request the hon. Minister
for Human Resource Development,
through vou, that they should not
be overburdened at any  stage.
Now, there is 1968 three-language
formula. T hail from the State of
Assam. I am an Assamese. I am
born in Assam but I speak Bengali
language but I regard myself an
Assamesc because I am born in
Assam. Recently  the SEBA, this
is the Secondary Board of Education,
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Assam has issued a circular making
Assamese a compulsory subject
language. Three languages formula,
Madam Vice-Chairman, vou know.
If Assamese is made compulsory,
one student learns his  mother
language. It is Bengali in Kachar
district and then he can learn as
Hindi or English.. He cannot learn
all these three languages. Now,
it has become a problem. Now,
if you sincerely adhere to this three
language formula, then I would
request  the  hon’ble  Human
Resource _ Development — Minister,
who is present here to look into this
and take appropriate steps of dialogue
with the Assam  Government. We
are ready to learn Assamese for
economic  consideration and for
other considerations. I am a Bengali
speaking person living in Assam but

. it should not be imposed on them.

It should not be a matter of imposi-
tion. The  moment there is the
element of imposition, resistance comes
and I would request that this aspect
should Dbe taken into consideration.
We are prepared to learn Assamese
but as a compulsory optional langu-
age. Now, Madam Vice-Chairman,
some doubts have been expressed by
Shri Nopaldev Bhattachaijce i hus
elequent specch. 1 wart to go on.
record for uppreciating his spcech
so far as the language, lucidity
and other aspects of his speach are
concerned but I beg to differ. with
the contents of his speech. He has
cxpressed his doubts about the corc-
curriculam. He has expressed his
doub:s about the Navodaya Vidyz-
laya. Now, sofar as core-curriculam
iscowcerred,ithashecn stated by the
Human Resource Developmerit Mini-
ster o021 the floor of Lok Subha that
while drafting the Core-curriculum,
the State should be associated. So
far as Navodaya Vidyalaya is con-
cerred, our hon. Prime Minister
has gone on record in the National
Development Clouncil say-
ing that this Navodaya Vidyalaya
would not be imposed on such States
which do not'want them. So, there
is clear assuran¢e hoth from' the
Prime Minister and the Human.
Resource Development Minister but-
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my hon. friend, Shri Nepaldev
Bhattacharjee on the other side has
spoken and here, Madam, I would
tike to quote (Interruption)

SHRI NEPALDEV BHATTA-
GHARJEE : For your kind infor-
mat.on, the Tamil Nadu has opposed
but still the Central Government
has asked for land for Navodaya
Vidyalaya there,

SHRI KAMALENDU BHATTA-
CHARJEE : Thank you for enlight-
e1ing me. Madam, I canaot resist the
temptation of quoting Pt. Jawaharlal
Nehru here and yon know, to quote
Oscar  Wild, “the best way to
resist temptation is to yeild to it.”
I am no man of wisdomn, T am only
a person who has dabbled in public
afairs for recently half a century
and learnt somnething from them
and what I  have learnt
“mostly how wise men often be-
have in a very foolish manner”. That
thought makes me oftén doubt my own
wisdom, I question myself, am I
right? My CQommunist freinds never
ask this thing from themselves—are
they right beacause there are two
persons in the world who never come-
mit any mistakes, One is God above
and the other is Gommuxist helow.
They never commit any mistake,
{Interruption)

SHRI NIRMAL CHATTER]JEE:
Let me inform you that a questio.
was put to Karl Marx —What is your
motto and he answered to doubt.

THE MINISTER OF STATE
IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(RAJYA SABHA) (SHRI SITA-
RAM KESRI) : Doubt creates
doubt.

SHRINIRMAL CHATTER]JEE:
I discover that you do not have
doubts either about the Prime Mini-
ster or about the President of your

Pparty.
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SHRIKAMALENDU BHATTA-
GHARJEE : Now my Communist
freinds regard education as a sort of
standardised menu, friedin Cammu-
nist vanaspati to be just served te
the students. Anyway it is their own
judgment. Let them decide their
own way.

SHRI SUKOMAL SEN
(West Bengal) : You do not know
anything,

SHRI NEPALDEV BHATTA-
CHARJEE You have misuder-
stood the whole thing.

SHRI KAMALENDU BHATTA-
CHARJEE : Many of the Mem-
bers who spoke hcfore me have said
that a myjority of the pcople are
opposing these ideas of “Navodaya
Vidyalayzs”, the core-curriculam,
etc. I think their assesment is not
really correct.

So far as higher education is
concerned, so far as university edu-
cation is concerned, I would like to
make a request to the Minister for
Human  Resources Development
that there is a demand for the set-
ting up of a Gentral Uiversity in
the district of Gachar and he might
give his pointed attention to this
aspect so that a Central University
may come up there,

In the education policy, specific
mention has been made for giving
special training to the heads of insti-
tutions and to the teachers. But
one aspect we should rot ig-ore,
which is a very very positive aspect.
I have been a teacher 16 years my-
self and we always forget that aspect,
That aspect is, there must he special
training for hostel superintendents.
In this policy, there is a clear indi-
cation about the setting up of hostels
for girls, Scheduled Castes and Sche-
duled Tribes. Now in the hostels
what is going on ? There is a pecu-
liar pseudo civilisation there is a
peculiar new  five-star culture, And
the result of that new-rich five-star
culture js ragging and ragzing
1s responsible for blighting the future
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of many brilliant students. So special
training  should be imparted
to hostel superintendents so that he is
properly equipped to deal with such
situtations.

THE VICE-CHAIRMAN
{DR. (SHRIMATI) SARO]JINI
MAHISHI] : I request you to

conclude.

SHRI KAMALENDU BHATTA-
CHARJEE : I am just concludirg.
In this policy, the hor. Minister
is promising better career oppor-
tunities for all the teachers. 1
would appeal, through you, Madam
to the hon. Minister  for
Humar. Resources Development that
the teachers should always get a

" better deal. We are always talk'ng
in terms of their responsibilitics. We
are always taking in terins of their
duties. But we rever give them what
they really deserve. There should be
better pay scales for them, better
career opportunities for them. There
is a pedagogie in my town and he
says i1 his peculiar stvle of English :
“a Teacher not to daughter give;
overseer to give ; overseer to  up-
money”’. It means, no parent is
w.lling to give his daughter i marri-
age to a teacher, but he is prepared
to marry his daughter to an overseer
because an overscer gets “‘up-
“money” which means extra morey.
Once a student asked his teacher
“what is  the English word for
safedi ?” And thce mischievous tea-
cher snid, “The English word for
Safedi is lim--wash.” The guardian
of the student was nearby and he
told the teacher, “you are not
teaching properly.”” The teacher said
“For ten rupees a month, why
should T say whitc-wash ? Lime-wash
will do. If you pay me more salary,
I can tell him what is white-wash
and what is lime-wash.” So we
should do something positive for im-
proving the living standards of* the
teachers by giving a better decl
to the tcachers.

Madam, Iconclude sayirgthat
this Educztion Policy is rightlyin
line with the dream of Jaw:harlal
Nehru. He said.

380 RS—10
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“The aim of scientific progress
should be 2 fusion betweer ancient
Irdiar. thought bascd on the spiritu-
al approach and modern scientific
erdeavour based or experimerta-
tior in search of truth”. If we
pursue this Education Policy with
right vigour that it deserves, we
can improve ourselves in the field
of scientific achievement, we will have
a fusion of our values in the older
values of India and we shall achieve
urity in diversity, we shall be doing
true  Justice to the cultural
mazaic of India. With these words I
support this Policy.
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SHRI VITHALRAO MADHAV-
RAO JADHAV (Maharashtra) :

Madam Vicc-Chairman, I rise to
support this Rcsolution which has
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been moved by our hon. learncd
friend, Shri P.V. Narasimha Rao,
our Ministit for Humman Risource.
Madam, this Draft National Policy
on Education, 1986, is an cxccllent
draft, and what« verdeofici neics we
had in the past have now been
removcd through this Draft, and
very thoughtful and wcry Ligh
considcration is given for the ficld
of education in the rural India.

Madam, some time back, I was
reading in the ncwspaper, the ‘Times
of India’ an article that India is
dividcd into two parts—on¢ is the
rich India and the othcr is the poor
India. I do not agrce with that.
Actually, T ficl that India is divided
into two parts, onc is litcrate India
and the otlur is the illitcrate India
bccause about 45 per cent of our
population is litcrate and about
55 pr cent or more is illitcrate.
Actually, our Congrcss Govirnment
has done a lot aflir ind: pindcnec.
If we go back to 1947, we can very
weil  find out that not morc than
5 crorc peoplc wire literate in our
country. But today, whcn wc go
through that data, we will find that
about 32 crorcs of the pcople are
cducatcd. That is  the greatest
achicvemcnt of our  Govcrnment
aftcr its cducational planning and
after its for sigl.t towards the national
development,

Madam, cducation is the basic nced
of human civilization. If thcre is no
cducation, therc would not bc any
life, not there would be any civilized
life. And from that point of view,
we want to bridge the gap between
the litcrate India and the illitcrate
India by this Draft which has bcen
brought bdfore this House. In this
Draft, therc arc vcry good fuatures.
I have gone through this Drafi.
1 would also likc to point out wl.at the
deficiencics are in this Draft.

Madam, since the adoption of
the 1968 policy there has bren
consid: rable ¢xpansion in educational
facilitics throughout the  country
at all  levcls. More  than
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go per cent of the country’s rural
population is now having sch.ooling
facilitics witl.in a radius of one
Kilomctre. Formdlry, we had acceptcd
the courst. 104-2-+2, Now
that coursc is bcing modific d to form
5+3+2 and then +2 and -3, like
this. So, it has bccn wdll thought
out that cducation in India stands
at the cros-roads today, bccause
the normal (xpansion at the «xisting
pac and th¢ naturc of improve ment
cannot mec t the needs of th situation.

Madam, wtile explaining the
essence a .d rell of cducation it has
becn <tatcd that our naticnal prccep-
ticn of cducation is < sscntial for all.
Tl.s is « vcn to our all round dve lop-
me¢nt, mat rial and spiritual. Madam,
so far wo are l.avirg 150 unive rsitics
and ninc thousand colliges and as
far as my knowl dgc gos therc are
about 100 million studints taking
(ducation in diff rint sct ools and
colligts and universitics It s the
greatest  aclicvoment. But ¢ven
then we have to scc where «ducation
has not rcaclid yct becaust even
today bccausc of  poverty large
masscs live bolow the poverty line
and they arr unabl to scnd thdir
childrcn to scl.ools and for il .at it has
been decided that for cvery village,
withina radius of onc kilomdtre
of the arca we arce having a sch.ool of
at lcast two rooms and in thcse
two rocms we will have two teachers
and onc of the tcachcrs will be a
wonxn. For the first tim in the
history of Indian cducation, the
women is boing given social justice
bccaus: by such a provision thcre
is grcat potcntial for ti.c cmployment
of womun in schools. Actually,
Madam, <ducation is the job of
ladics. When a child is born in a
home, the first teacher of tl at child
is the mother and the sccond is the
father. Unlcss the mother is cducatcd
the child cannot devclop properly.
So, that is the  condition
in our socicty today. Madam, as
such cducational (quality has becn
given. Itis very important. Educa-

tion will be uscd as an agcnt of basic
change in the status of women. In
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ordcer to neutralise the accumulatcd
distortions of the past, thorc will
be wcll-conccived plans  for the
dcvclopment of women in whicl. the
national « ducational system will play
a positive interventionist rolc in the
improvement of womcn.  There
will be ridesigned curriculum and
reoricntation of tcachars with decis
sion-mak« rs, administrators and the
activc involvome nt of the « ducational
institutions. 'This will play a vital
role and through social (ngin« (ring
the status of womcn will be protccted
as through various courscs and
educational institutions they will be
encouraged to take up active pro-
gramme to furthcr women’s develop-
mcnt. Madam, it has bccn said
on page 6 at 4.2 that (ducation will
be uscd as an agcnt of basic change
in the status of womcn. As our
bcloved lcadcr Shri Rajiv Gandlhi
has said and it is also mcntioncd
in our manifisto we will bring
about the new educational policy.
Madam, we have alrcady brought
out the new economic policy Now,
we arc going to put in this Parliament
the ncw cducational policy, ie.,
educational justice for all. It did
not rcmain the monopoly of ccrtain
handful of pcople of the socicty.
The cducation is bcing socialiscd, 1
must say that nationalisation of ¢du-
cation is taking place by prcscnting
this Draft policy Paper in Parliamcnt.
For the education of Schedulid
Castcs and Schedulcd Tribes a very
important statemcnt is givcn that
there will be prc-matric scholarship
scheme for the children of  the
families engaged in  occupations
such as scavenging, flaying and
tanning to be madc applicable from
class 1 onwards. All childrcn of such
familics, regardlcss of incomes, will
be covired by this scheme and
time-bound programmcs targetted
on them will be undcrtaken. This is

the most backward layer
of the society, These Schcduled
Caste and  Schedulcd  Tribe

people are the oncs who are
engaged in a very low type of tanning
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and all thcse things and for them
the guarantee of «ducation is given.

So, Madam, as has bcen men-
tion' d, thc wl olc nation must plcdge
itself to the eradication of illitcracy,
particularly in the 15 to g5 age-
group.

6.00 p.M.

The Central and State Govern-
ments, political parties and their
mass organisations, the mass media
and educational institutions must
commit themselves to mass literacy
programmes of diverse nature, It
will also have to involev on a large
scale teachers, students, youth, volun-
tary agencies, employers etc. Concer-
ted efforts will be made to harness
various research agencies to improve
the pedagogical aspects of adults of
literacy. The mass literacy pro-
gramme would include, in addition
to literacy, functional knowledge
skills, and also awareness  among
and learners about the socio-
economic reality and the possibility
to change and improve it. So, above
the age of 15 to 35 this guarantee
is given. While we speak of moderni-
sing our country and taking it to
21st century, audio-visual education,
education through television and
radio and education through compu-
ters is not being made available
except in some States and Central
schools. It is not available in various
parts of rural India and its importance
has now been realised. It is the role
of youth which should be given
importance to. I would suggest
inclusion of these programmes. In
the draft policy it has also been stated
about National Service Scheme,
NCC, physical education etc. 1
would suggest that alongwith NCC
etc., physical education should also
be made compulsory in all schools
and right from primary to college
stage, NCC-trained teachers should
be appointed to impart physical
education.

I would like to raise some points,
Thrust of national educational policy
has already been given in this draf
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We have made a commitment on it.
I would request the hon. Minister
to see how much of national income
is spent on -education: It is actually
6 per cent of the national income
that should be spent on education.
If we take the figures of the Central
Budget, it is of course there but you
take the figure sof Maharashtra.
Out of the budget of Rs. 6000 crores
for the development of Maharashtra,
only Rs. 1200 crores are being spent
on education which is about g to 10
per cent - both Central as well as
State budgets inclusive. 1 would
say that more stress should be given
on spending on education.

Then, about 50 universities and
5000 colleges have become a place
of playing politics. There are students
and teachers who do not care for
the academic standards but are more
interested in politics. I would suggest
that politics from educational insti-
tutions should be completely rooted
out. This is very important and
should be included in this draft.

Another point is about corruption
in educational institutions, corruption
in eraminations, corruption in
marking. Many hon. Members
from the opposition and also from
the Treasury Benches have raised
this point. There have been marks
scandals. There have heen cases
where students do not appear for the
examination and yes, being a relative
of some university professor or the
vice-chancellor, green signal is given
and they get a degree. Students go
to the teacher and pay some money
and manage to get high marks to
enable themselves to get admission
into medical or engineering schools.
These are the evils which must be
rooted out.

Then about teachers’ orientation
programme, a mention has been
made in the draft, I must say that
our 70 per cent of population is
engaged in agriculture and 30 per
cent ia the industry. Even though,
subject of agriculture is there from
gsandard 8 to 10. I would suggest
that agriculture, industry and en-
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vironment — these three subjects—
should be included in our syllahi
from primary stage upto the college
education stage.  Agriculture is a
very important sector where we can
give employment to a very large
number of people. Similarly, industry
is also important. This 1s another
important profession, Therefore,
I would request the hon. Minister
to give sufficient importance to
industry, agriculture as well a
environmental education.

302

SHRI NIRMAL CHATTER]JEE
Social forestry.

SHRI VITHALRAO MADHAV-
RAO JADHAV : I am coming to
that. Environmental education

includes social forestry also, Another
thing is.

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHI-
SHI] : Please conclude.

SHRI VITHALRAO MADHAV
RAO JADHAV : I will take only
two minutes. If it is not possible
to include the subject of agriculture
from first standard to tenth standard,
I would like to suggest to the hon.
Minister that at least one agriculture
college and one veterinary college
should be there in every district and
at least five to ten agriculture schools
should be there in every block so
that students coming from the rural
areas will be able to learn this subject
which is important from the point of
view of their day-to-day life.

Another important thing is,
the library movement. This has
been mentioned in this document
also. They are going to start this
library movement on a large scale.
This should be made compulsory.
Every village which has a primary
school should have one library, small
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library.  Also, animal husbandry,
social forestry and the awareness
of the non-conventional sources of
energy should he taught to the
students in the schools.  Tree
plantation and their  protection
should also be included; this should
b: made mass movement. Madam,
tl.ese are some of my suggestions,
I congratulate the hon. Minister that
he has brought out a wvery good
draflt national policy on education.
I hope, this will be sincerely imple-
mented. For the effective implemen-
tation of this policy. I suggest that
there should be some supervisory
organisation both at the Central
and State levels. We should see that
the policy which is brought forward
by the Government of India, so
specially for the benefit of the rural
masses in this country, the policy
which is approved by Parliament is
properly implemented. Thank you.

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHIS-
SHI Shri Rafique Alam,
(Interruptions)

SHRI NIRMAL CHATTERJEE:
Madain, two days have been alloted
for the debate. There is no point
in sitting beyond six.

SHR1 SITARAM KESRI :
Eight hours have bcen allotted for
the debate. (Interruptions)

SHRI DIPEN GHOSH : You
wanted one day. We gave two
days.

SHRI NIRMAL CHATTER]JEE:
I think, we should adjourn now.

SHRI  SITARAM KESRI :
Whatever you decide, I agree.

SHRI NIRMAL CHATTERJEE:
He czn just start and continue
tomor! ow. '

SHRI SITARAM KESRI : He

will take only a few minutes.

SFRI NIRMAL CHATTER]JEE:
Ne. ,
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SHRI DIPEN GHOSH : Do

not be unfair to him,

SHRI NIRMAL CHATTER]JEL:
Let him start and continue tomorrow.
Otherwise, if you ask him to take only
a few minutes, he will not be able to
cover all the points.

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHI-
SHI] All right. Shri Rafique
Alam please.
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THE VICE CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHI-
SHIT : You can continue tomorrow.
The House is now adjourned til
II AM. tomorrow.

The House then adjourned
at nine minutes past six
of the clock till eleven of the
clock on Tuesday, the 13th
May, 1986.
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